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Mr. Chairman: I .hall now put all the 
cut motions to the vote of the House. 

Alllho CuI motions wm pul and "ga/iwJ. 

Mr: Chairman: The question i. : 

"That the respective Bums not ex-
ceeding the amounts shown in the 
fourth column of the order paper, 

be granted to the President, to 
complete the suma necessary to 

defray the charges that will come in 

course of payment during the year 

ending the 31st day of March, 1971, 
in re.pect of the heads of demand. 
entered in the second coJuron thereof 
against Demands Nos. 34 to 36 and 
117 relating to the Mini.try of 
Foreign Trade.1I 

Tho molion was adOPIIJ. 

(The motion. for Dem4ntU for Grant. 

which were adopted by the Lok .abha "" 
reproduced below-£d.) 

DEMAND No. 34-MINISTRY OF 
FOREIGN TRADE 

"That a .um not exceeding Rs.44,17,OOO 
be granted to the President I. 'ompUII 
Ihl sum "'Slary 10 Jljro) the charges 
which will come in courSe of payment during 
the ycar ending the 3ht day of March, 1971 
in respect of 'Ministry of Foreign Trade'." 

DEMAND No. 35-FOREIGN TRADE 

"That a .um not exceeding Rs.70,65,55, 

000 be granted to the Pre.ident '" 'OmfJU14 
lhe sum -SSIIr) 10 Jifrll) the charge. 
which will come in coure of payment during 
the year ending the 3ht day of March, 1971 
in respect of 'Foeign Trade.". 

DI!MAND No. 3&-RENEUE EXPENDITURE 
OF THE MINISTRY OF FOREIGN TRADE 

"That a Bum not exceeding Rs. 6,39, 
70,000 be granted to the President I. ,om. 
pleU tho sum .. ,mar) 10 dlfro) the 

charges which will come in course of pay-
ment during the year ending the 31st day 
of March,1971 in respect of 'Other Revenue 
Expenditure of the Mini.try of Foreign 
Trade.' ., 

LS 18 

I>EMAND No. 117-CAPITAL OUn.AY OF 
THE MINISTRY OF FOREIGN TRADE 

"That a sum not exceeding Rs.21,97,OOO 
be granted to the Preoident to ,omJ>tlfi' 
the sum /llUssary t. defray the charge. 
which will come in cour.e of payment during 
the year ending the 310t day of March, 1971 
in respect of 'Capital Outlay of the Ministry 
of Foreign Trade'." 

16 bro. 

MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS 

Mr. Chairman: The Hou.e will noW 
take. up di.cu.&ion and voting on Demand 
Nos. 74 to 76 and 128 relating to the Minis-
try of Petroleum and Chemical. and Mine. 
and Metals for which five hour. have been 
allotted. 

Hon. Member. present in the House 
who are desirous of moving their cut motion. 

may send .lips to the Table within 15 min-
utes indicating the serial number. of the cut 
motions they wouId like to moVe. 

DEMAND No. 74-MINISTRY OF 
PI!TROLEUM AND CHEMICAL 

AND MINES AND METALS 

Mr. Chairm.... : Motion moved 

"That a Bum not exceeding Rs.44. 

88,000 be granted to the Pre.ident 
10 'Dm/JlI14 IhI .mn _IS,,? 

10 dlfrll) the charge. which will 
come in couroe of payment during 
the year ending the 3 tot day of 
March, 1971, in re.pectof 'Miniotry 
of Petroleum and Chemicals and 
Mines and Metals: ~ 

DBMAND No. 7S-GBOLIGICAL SURVI!Y 

MI'. ChairmaA : Motion moved : 

"That a sum not exceeding Rs.9,37, 
58,000 be granted to the Preaident 
I. ,,,,,,,,ull 'M ..... -''''7 
I. J,frO) the charge. Which .... iII 
come in course of payment during 

the year ending the 31st day of 
March, 1971, in respect of 'Geolo-
gical Survey'. U 
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DEMAND No. 76-0THER REVENUII ElI:-
PI!NOITURB OF THE MINIsTltY 0. 
PETROLEUM AND CHEMICALS 

AND MINES AND METALS 

'Mr. ChairmBll : Motion moved: 

"That a .um not eJ:ceeding Ra.t",23, 
91,000 be granted to the Proeiclent 
to eomput. It.. ..... ~ 
'0 defray the charges which will 
come in course of payment during 
the year ending the 31.t day of March, 
1971, in respect of 'Other Revenue 
EJ:penditure of the Ministry vi Pet-
roleum and Chemicall and Minel 
and Metals'.n 

DEMAND No. 128--CAPITALQM'l.AT OP THE 
MINISTRY 0. PETROLEUM AND CU-
,MICALS AND MINES AND METALS 

Mr. Chairman : Motion moved : 

"That a sum not eJ:ceeding &.87, 
99,93,000 be granted to the President 

to """"lit. tilt $1m -UIItY 
to ~  the charges which will 
come in course of payment during 
the year ending the 31st day of 
March, 1971, in respect of 'Capital 
Outlay of the Ministry, of Petro· 
leum and Chemical. and Mine. and 
Metals.' n 

Ho.n. Members may now move their 
cut motions'. 

8ui P. G. Sea (Purnea) I beg to 
move: 

"That the demand under the head 
Ministry of Petroleum aDd Che-
micals and Mine. and Metal. be 
reduced by Ra.1oo." 

[Failur" to provide ~ pumPS for 
proper and easy availability to the 
villager. who othenVise;get kerosene 
,at petrol price.. (4)] 

'Shri P. ViewambbarBll (Trivandrum): 
lbegtomove: 

"That the demand under the head 
Mini.try of Petroleum and Che-
mical. and Mine. and Metal. be 
reduced by RI. 100." ' 

[Failure to put a 8\1Qp",0 ~ ~
tion, nepOtism and favouritiunthat 
are rampant in the Feniliaelli and 
Chemical. Travencore Limited. (5)] 

"That the demand uDder the head 
Ministry of Petroleum and Chemi-
cal. and Mineil and Metal. be re-
duced by Rs.tOO." 

[Failure of the F. A. C. T. to produce 
fenilisen to it. installed capacity. 
(6)]; 

"That the demand under the head 
Ministry of Petroleum, and Chemi-
cala and Mines 'aDd Metals be re-
duced by Ra.lOO." 

[Failure to prevent eJ:ceaoive and wa.te-
ful expenditure in FACT (7)]. 

"That the demand under the head 
Ministry of Petroleum and Che-
micals and Mine. and Metal. be 
reduced by R •. l00." 

[Need to let up on independent and 
impanial machinery oft the Iinel of 
the Public Service Commi.sion to 
select pelliona for appointment in 
the lenicCi of public lector under-
takings under the Ministry of Pet-
roleum and Chemical. Ind Mine. 
and MUll •. (8)]. 

"That the demand under the head 
Ministry of Peucileum and Chcmicala 
and Minea and Metala be reduced 
by Ra.100." 

LFailure of the Govenunent to make 
ludia .e1f-Iuffieitnt in fenilisera. 
(9)]. 

Shri Yaupal Siqb. (Debra Dun) 
1 bc, to move : 

"That the demand under the head 
Ministry of Petroleum and Chemi-
cal. and Mines and Metlla tie re-
duced by Ra.100." 

[Working of the Ge01o&ical Survey of 
India and, equipping 'the .ud or-
ganisationwith aeroplane. 'reir '''iir-
vay wqrk. (10)]. 



277 D.G. (Min. P.etTal & CKAlTRA, 23, 1892 (SAKA) Chemi. & Minu& .llbtalr)·278 

"That. the demand ~  the head 
Mmiauy ofPetrQ!eUPIpd Chemical. 
and Miaea and Metal. be reduced 
by Ra. tOO." 

[Need to adopt policy by the Indian 
Oi)" Corporation to. make allotment 
of 'petrol pumps and o.il depot. to 
unemployed engineers. (11)1 

"That the demand under the head 
Miniatry of Petroleum and Che-
mieals and Mines and Metals be 
reduced by Rs.t CO." 

[N e<;d to cPrect the Indian Drugs and 
Pharmaceut;'al. Ltd., to go in for 
indigenous materials in preparation 
of drugs. (12)]. 

"That the demand under the head' 
Ministry of Petroleum and Che-
micals and Mines 'and Metals be 
reduced by Ro.l00 ". 

[Malpractices indulged in by coal 
miners in supplying low grade coal 
to railways and steel plants. (13)]. 

"That the demand under the head 
~  of Petroleum ~ Chemicals 
and Milte. and Metals be reduced 
by R •. ioo." 

[Need to conserve the ga. which ia 
being burnt in the Ankle8h war area 
in the ahaence of Cylinders. (t4 )]. 

"That the demand under the head 
Ministry of ~  and Che-
mical. _nd Minee and Metals be 
reduced by Ra.1oo." 

Weed to reduce the price. of drugs 
generally and further substituting 
th\' ~  onel by indigenouoi 
olle.. (15)]. 

"Th.t the demand under the head 
Miniltry of Petroieum and ~ 
ll'icals IIJId MillC. and Metal. be 
~ 4 by Ra.loo."· . 

~  of accelerating the oil 
d1'il\ing operatioJUI in the Doon 
valley of Uttar Bradeah. (16).] 

~  the demand under the hue( 

~ ~  and Chemicals 

and Mine. and Metals be.· reduced 
by ~  

[Need for reducing the pric.e ofkerosene 
oil. (17»). 

Shri Yashwant Singh ~ (Bhind): 
l beg to mo.ve:· .  . 

"That the demand under the hesd 
Ministry of Petroleum snd Che-
micals and Mines and Metals be 
reduced by R •. loo ... ·  . 

[Delay to .tart production in Korba 
Fertilizer Factory (18)]. 

"That the demand under the heBd 
Ministry of Petroleum and Che-
micals and Mines and Metal. be 
reduced by Ro.l00." 

[Failure to reduce the prices of fertili_ 
zers. (19)]. 

"That the demand under the head 
Ministry of Petroleum and Chemic-
cal. and Mine. and Metals be re-
duced by Ra.loo." 

[Failure to meet the requirements 
of fertilizers within the' country. 
(20)]. 

Slui Gaaesh ~  (Calcutta South): 
I beg to move: 

"That the demand under the head 
Ministry of Petroleum and Che-
Ducal. and Mines and Metals be re-
duced to Re.1." 

[Failure to take over all foreign oil 
. comptnies. (21)]. 

"That the demand under the head 
Ministry of Peueleum and ChemicaIa 
and Mine8 and Metals be reduced 

·to·Re.l.N 

[Failure to ~~ ~  oil com-
panies ".orl<ing.... lndia to handle 
cheap ~  crude oil and other 
petroleum products. (270)]. 

"That the <lemand lInder the head 
MurlstrY ~  and Chemic!lio 
and Minos aPli :Metals be ~ 

t!> lU.l." . 
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(Failure to chlQlge the refinery agree-
ments between the Government of 
In6ia and foreign oil cozqpanies into 
ordinary Iicel)litlg agreements. 
(23)]. 

"That the demand un"er the head 
Miniatry of Petroleum and Che-
mical. and Minea and Metals be 
re"uced to Re. 1 ." 

[Failure to compel foreign oil campa-
paniea to substantially reduce the 
pricea of crude oil and petroleum 
products to internationally available 
rates. (24)]. 

"That the demand under the head 
Ministry of Petroleum and Che-
micals and Minea and Metals be re-
duced to Re.t." 

[Grant of licence to the Birl.s for a 
fertilizer plant in Goa. (25)]. 

"That the demand under the head 
Ministry of Petroleum pnd Che-
mical. and Mines and Metals be 
reduced to Re. t." 

[Failure to reduce the price of fenili-
zers. (26)]. 

"That the demand under the herd 
Miniatry of Petr"leum and Che-
mical. and Mine •• nd Metal. be 
reduced to Re. t." 

[Failure to let up more fertilizer fac-
tories in the Public Sector. (27)]. 

"That the demand under the head 
MiDiatry of Petroleum and Che-
micala and Mineo and Metal. be 
reduced to Re. t." 

[Failure to reduce the price of ke;"'-
eene. (28)]. 

"That the demand under the head 
MiDiatry of Petroleum and Che-
mica1a and Mines and Metal. be 
reduced to Re. 1." 

[Failure to check corruption by top 
officials. (29).] 

"That the demand under the head 
Ministry of Petroleum and Che-
mical. and Mines and Metal. be 
reduced to Re .1." 

(Failure to abolish contract labour in 
the Mines particularly in the Go-
vernment o,med mi!le8. (30)]. 

"That the demand ullder the he.d 
_ Ministry of Petroleum and Che-

filicals and Mille. and Metals be 
reduceli to Re.t." 

[Failure to nationalise all the coal 
mines or at least to take over their 
management by the GoverllJllent. 
(31)]. 

"That the demand under the head 
Ministry of Petroleum and Che- 0. 

micals and Mines and Metals be 
reduced to Re.t." 

[Failure to stop large scale retrench-
ment of the drilling personnel of the 
coal mines. (32)]. 

"That the dEmand under the head 
Min.try of Petroleum and Che-
micals and Mines and Metal. be 
reduced by Rs.l00." 

_ (partisanship of the managcment of 
the Calcutta Branch of the Indian 
Oil Corporation in the dispute be-
tween two rival employees unions. 
(33)] . 

"That the dEmand under the head 
Ministry of Petroleum and Che-
micals .nd Mine. and Metals be 
reduced t;y Ra.100." 

[Sua pension of 6 leaders of the Indian 
Oil Workers' Union-by the manage-
lIlent of the Calcutta Branch of the 
I. O. C. at the dictation of a rival 
employees' union. (34)]. 

"That the demand under tho head 
Ministry of Petroleum and Che-
micals and Mines and Metal. be 
reduced by Rs. 1 00." 

[Failure to check the vindictive atti-
tude and actions of the official. of 
the Canning Oil Project against the 
local "lIlployees. (35)]. 

"That the duilaild -under the head 
Ministry of Petroleum and Che-
micals and Mines -.nc;! ,Melals be 
reduced by Rs.loo." 
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[Transfer of Union !eaders from the 
Calcutta office· of the Canning Oil 
Project to As.am a. retaliatory mea-
sures while recruiting new emplo-
yees for the same posts. (36)]. 

Shri Om Prakash Tyagi (Moradabad): 
I beg to mOve: 

"That the demand under the. head 
Ministry of Petroleum and Che-
micals and Mines and Metals be 
reduced by Rs.IOO." 

[Failure to make proper USe of large 
variety of herbs available in India. 
(47)J. 

"That the demand under the head 
Ministry of Petroleum and Che-
micals and Mines and Metals be 
reduced by Rs.I00." 

[Failure to make the country self-
reliant in chemical technology. 
(48)]. 

"That the demand under the head 
Ministry of Petroleum and Che-
micals and Mines. and Metals be 
reduced hy Rs.IOO." 

[Failure to run chemical plants on 
profit. (49)]. 

"That the dcmand under the head 
Ministry of Petroleum and Che-
micals and Mines and Metals be 
reduced by Rs.IOO." 

[Failure to provide .afeguards to small 
coal mines. (SO)]. 

"That the demand under the head 
Ministry of Petroleum and Che-
micals ,nd Mines and Metals be 
reduced by Rs.100." 

[Failure to encouraae use of coal in 
rural areaS So as to lave cow dung 
manure. (51)]. 

"That thor'demand .... der the head 
Ministry of Petroleum and Che-
micals and Mines and Metals be 
reduced by Rs.l00.h 

[Failure to encour,age naphtha hased 
fertilizer plants. (52)]. 

"That the demand under the head 
Ministry of Petroleum and Che-
micals and Mines and Metals he 
reduced by Ra.l00." 

[Failure to set up ammonia plant. for 
producing fertilizer. (53)]. 

"That the demand under the head 
Ministry of Petroleum and Che-
micals and Mines and Metals be 
reduced by Rs.I00." 

[Failure to make prorer use of gas and 
to check its misuse. (54)]. 

"That the demand under the head 
Ministry of Petroleum and Che-
micals and Mines and Metals be 
reduced by Rs,100." 

[Indifference shown towards offer of 
collaboration by Japan in respect of 
off-shore oil exploration. (55)]. 

"That the demand under the head 
Ministry of Petroleum end Che-
micals and Mines and Metal. be 
reduced by Rs.l00." 

[Failure to make the country self_ 
reliant in the matter of fertilizers. 
(56)]. 

Shri Shiva Chandra Jha (Madhub.ni): 
I beg to mOVe: 

"That the demand under the head 
Ministry of Petroleum and Che-
micals and Mines and Metals be 
reduced to Re.t." 

[Failure to stop the rampant bureau_ 
cracy in the Fertilizer Corporation 
of India. (57)]. 

"That the demand under the head 
Ministry of Petroleum and Che-
mical. and Mines .and Metals be 
reduced to Re.l." 

[Granting of the licence to the Birlas 
for setting up the fertili2'er plant in 
Goa. (58)[. 
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SItri ~ ___ (Sambalpur); 

I be, to move ; 

"That ~ demand under the head 
Ministry of Petroleum and Che-
m;cal. and Mines and Metals be 
,.duced by Rs.l00." 

-[Need to improve the workinr of the 
Public Sector Projects under the 

Ministry. (59)j. 

"That the demand under the Head 
Ministry of Petroleum and Che-
micall and Mines and, Metals be 
reduced by R •. IOO." 

[Slow pro,ress toward. self-suffi-
ciency in non-ferrous metal •. (60)]. 

"That the demand under the Head 
Ministry of Petroleum and Che-
micals and Mines and Metal. be 
reduced by R •. IOO." 

[Production. distribution and price of 
oil in India. (61)]. 

"That the demand 'under the head 
Miniatry of Petroleum and Che-
micals and Mines and Metals be 
reduced by Ra.l00." 

[Slow progress towards self-sufficiency 
in the' production of drug. and che-
micals. (62)]. 

Sltri Ram Char ... (Khurja): I beg to 
moVe: 

"That the demand under the head 
Miniatry of Petroleum and Che-
micals and Mine. and Metal. be 
reduced by Ra.l00." 

[Failure to make reservation for the 
people of Scheduled Castes/Tribes 
in granting the agencies of Indane 
gas. (63)]. 

"That the demand under the head 
Ministry of Petroleum and Che-
nicals and Mi neS and Metall be 
~  by as.l00." 

[F i,ii1P'e to make reservation in the 
allotment of Petrol pumps to Sche-
duled Castes/Tribes. (64)]. 

"That the demand under the head 
Ministry of Petroleum and Che-
micals and Mines and Metals be 
reduced by Ra.l00." 

[Feilure to make r •• ervation for Iche-
ducled Qaatel/Tzibe. people in 
granti.. the .,encies of Indian Oil 
products. (65)]. 

Shri ~  Supakar : I beg to move: 

"That the demand under the head 
other Revenue ~  of the 
Ministry of Petroleum and Chemi-
cala and Mines and Metal. be re-
duced by Ra.l00." 

[Illue of licence of Biola Brothers to 
establish a fertilizer factory at Goa. • 
(66)]. 

"That the demand under the head 
other Revenue Expenditure of the 
Ministry of Petroleum and Che-
micals and Mines and Metals be 
reduced by R •. l00." 

[Import of fertilizers to India. (67)]. 

Sltri Ram Cha.... : I beg to move: 

"That the, demand under the head 
other Revenue Expenditure of the 
Ministry of Petroleum and Che-
micals and Mines and Metals be 
reduced by Ra.l 00." 

[Failure to give consideration for iaau-
ing the Indane gas agencies to the 
SCheduled Cutes/Tribes who ap-
plied for it. (68)]. 

Mr. Chairm ... : The cut Motions are 
.Iso before the House. 

11ft ~ m R: ~  

~ ~ ~ 1I1n 'I1ir wit rof t 1 
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SJari M'aaubhai Patel (Dabhoi) : I rise 
to e][press my views on the Demands of an 
important Ministry which deals with a 
number of things, with the health of the 
people through drugs and pharmaceuti-
cal., with the health of .th e land through 
'fertilisers and with the health of the national 
economy through the e"ploration and ex-
ploitation of petroleum products, mines and 
metals. This Ministry has the fonune of 
controlling a vast empire. Ea(h subject 
under its charge is itsef a vast empire. 
There are cenain empires which nobody t.:an 
touch. I am glad Dr. Triguna Sen is heading 
this Ministry because he had a feather to his 
cap while handling the Education Ministry 
by unanimously and successfully bringing 
.bout a national policy in education beeaule 
he never yielded to the strings and pulls 
of political pressures. But in this Ministry 
he has yet to prove that he will not suc,umb 
and will be above it, 'because in all the dif-
ferent subjects I am going to deal with poli-
tical considerations are taken into ac(ounto " 

First 1. D. P. L. In 1959, Russia came 
out with a lum of 10 crore roublel help. 
Without any project report, without any 
detailed studies we just accepted the charge. 
And look at the conditions of .11 the five 
projects which are really pitiable. On RiEhi-
kesh with an investment of Ro.25 crores and 
a 300-tonne capacity, the loss is Ro. 10 
corel. They are not abJe to produce even 
a small quantity of tho.e products. they are 
not able to produce them in qualily and 
clarity also. The choice of Ihe site was not 
purely technical, it was based on political 
considerations. Hence a loss of Ro.l0 crore •. 
Not only that , they are now thinking of 
producing cattle feed. 

In Hyderabad, we are producillg drugs. 
But the question of the disposal of Ihe 
etlluenti remains. A sum of Ro.15 lakh. 
were granted which later on thot up to 
Ra.45 lakh. and still there is no solution in 
sight. Their inveslment is Rs.20 croreS 
and I .... ·R •. 6 crore.. Vito Bl and BI are not 
.ale.ble because Ihey are very' costly II it 
goes agunst the policy of Government to 
bring down the price. of these drugs. I 
will 110 into'it 1.ter, 

The third is the Madr.. Surgical Ins-
truments unit Where the in"'eltment was 
Ro.6 croreS and 101. Rs.4 crores. They could 

not produce lurgkal instruments. They 
produced .outlery, spoons and for •• , and 
now they are thinking of producing con-
8umer good.. Thi. i. the fate of these three 
unita. 

'The founh Was the Phyfo-Chemicals 
which wal dropped after spending RI.lO 
lakhs. The fifth project, Ihe lIombay Glan-
dular, ha. not con:menced at all. 

A. against Ihese, Hindu.tan Antibiotic. 
wilh the help of U. N. I. C. E. F. produced 
penicillin .nd streplcmy.in. 'lh,y paid 
back Ihe loan of Rs.3.5 crores End th,y have 
resources worth Rs. 6 crore. today. 
That wa. because Ihey had better colla-
boration, with companifB "'hi(h knew more 
a'bout these techniques, while in thewe co-
Il.borations with Ru.sia the machin ... were 
outdated and Ihe technology wa. a:lso old. 
The surgical instrument. and ot'her thing. 
produced wilh Ihese Rus.i.n design. ond 
patents can never be, utilistd here. 

In Rishikesh We are spending Ro.15 to 
Ro.20 lakhs, every year on these Russian 
technician.. They are demanding e][ten-
sion every year and We are a]60 givina th(.1n 
extension every y'ear. For what ? For 
experimenting on our unit and uying to 
derive benefit out of it. I lm not talking 
from a political ,·it;wpoint. but the only 
rEmedy is to do away 'with the Ruuian teth-
nicians there. 

The •• cond r<m<dy is 10 slop the M.dra. 
Surgical InatIllmtnts FactOJY be,auEe out 
of Rs.6 crores yoU have a defidt of Rs.4 
crores. You u,n De\'er \\oJk .. ith lIuth 
units. 

Thirdly, they han sp,nt a huge .um on 
the marutinll organis.tion of I .. D. P. L, 
Though Ihey have f.Dler.d inlo conlracts 
with .mall agenci.s 01&0, ignoring Ihem Ih.y 
have enterEd into a (Ontract with Voltas .. 
Volta. are d,mEndinll hi,h prices, defeat-
ing the Government'. policy of bringing 
down price.. 'lh.t ill ,.h,l Ihe VClI<d iDler-
rests ,.hi,h are functi"ninll through !hI! 
1. D. P. L .• hould aloo be I'ut a stop to. 

A very import<nt {i.nt I'elro-d;,ini<al 
cc.mpJex i. taking thape "hi,h is Going "to 
chenge the -whole faCe of our (ountry, rc"" 
volutio'niEC our tl;tmical sr.d petroleum 
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[Sbri Maaubhai Patel] 

products industries and open new gates for 

progress. The Udex plant has already 

staned. The hon. Minister laid the foun-
dation stone Some time back for the Aro-

matics plant. About the Naphtha Cracker 

I do not know whether the collaborators 
?ave signed the agreement or not. Regard-
l1lg the Naphtha Cracker, the difficulty is 
about the supply of crude. This morning 

there was a shon notice question in which 
it was asked wheth"r the Ankleshwar oil 
wells would dry up by 1978 and the Minis-
ter waS fumbling. He was not able to reply 

c.ategoricalIy. He only said that produc-
UOn at the present rate would continue 

till 1976 or so and after that it would decline. 
This Naphtha Cracker has to depend mainly 
on crude produced at Ankleshwar. If 
you do not feed it, all the down-stream 
industries will have to suffer. That is why 
I put a question whether any Member of 
the Commission had resigned. He did 

name. One Member, Mr. Deshpande, but 
he saId that he resigned for some other rea .. 

son. Actually this is the reason. I do not 
press the Minister or the Government to 
reply on the spot, but I would request them 
to appoint a Commission of experts on this 
to find out the reaSOns for the drying up of 
the oil fields in Ankleshwar. Without 
doing it there wilI be difficulty after some 
time. 

Then I come to the gap between licensing 
Bnd down-strc 8m units. 

You are going to produce 24,000 tonnes 

?f D. M. T. Additional polyster capacity 
,. not granted. That means that the D. M. 
T. will not be lifted, it will be a problem. 
PolY8ter capacity is granted in Assam, which 
shows that this wiIl have to be lifted from 
here to Assam. 

Another point is about the caustic soda 
chlorine plant about which Government 
have not taken any decision. Unless they 
decide on this early, chlorine-induatries will 
not be able to atart functioning. So this 
project should b. granted round about the 
petrochemical complex, in that areB. Other-
wise. there will be a gap. 

There is .Iao uncertainty about the Go-
vernment policy regarding downstream in-
dustries. One does not know when one'S 
licence wiIJ be revoked and when the Go-
vernment will take ~  that industry. For 

example acrylonitrile has been taken by the 
Indian Petro-Chemical complex. It has 

it. hands already fulJ and it cannot take over 
anything new. But they have given this 

new thing also to them. About V. A. and 
P. V. A. fibre no decision has been taken; 

synthetic rubber plant has not been finalised. 
There WaS an integrated project for acrylo-
nibrile and acryline fibre which was given 

to Tatas. They have taken away the acrylo-
nibrile which is the baic material and left 
the acryline fibre with Tata. This is going 
to create more uncertainty. That is why I 
say that in regard to downstream units 
there is this uncertainty a bout licensing. 

The licences should not be disturbed or 
taken away unless they prove a ~  

So many problems will arise when the 

down-stream industries come into existence 
and We must have a petro-chemical com-
plex research institute. They should think 
of it immediately So that the problems that 
arise can be tackled, and improved techni .. 

ques and knowledge could be imparted to 
these jndustries. 1 request the Ministry to 
put the down-stream units in the co-opera .. 
tive sector. Lastly, as far as the petro-
chemical complex is concerned, what is hap .. 
pening for the chairmanship I In the begin-
ning -I pointed out that the Mjnister could 
be successful when he waS the Minister of 
Education; here as petro-chemical Minister 
he should have to prove that he wilJ not 
succumb to political pressures. The chair-
manship of this Corporation was practically 
decided ; the State Government have deci-
ded , but since they do not pull together, 
there is delay. They tried to win over a 
defector and just becausc of that it was 
hanging fire. What is their policy I 

~ ~  ~ ~  : mtf 
~ trWz ifil zmr ~ it; ftort{ ~ 

-~~~ ~~~~ 
~ . mtf ~ iI"'I"AT ~ ~ ;;it 
m,1fZ ~ crmi\" ~ !JIT :om!; I  ' 

"" ~ "{TIf : ~ ~  'Il1I ~ I 

Shri Maaubhai Patel: I was telling the 

House that the Ministry .. hould prove whe-
ther the Minister is courageoui enough to 
face the Prime Minister in this respect, 
because she is intervening or interfering with 
your Ministry .. If you do not succumb to jt, 
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if you survive it. you will. have to accept 
the recommendation of iIle State· Govern-
ment. If you try to play with it. it will bring 
very serious consequences. 
My next point is about the Oil and Na-

tural Ga. Commis.ion. It is also a very 
important thing. As I said. it is an empire 
where we cannot touch anything, and we 
do not know whether it is under your con-
trol. The present head-quarters is at Dehra 
Dun. Where a staff of 5.000 officers and wor-
kers are there. and where probably not a 
"rop of oil is produced. In the i .. nner 
days. when Shri K. D. Malaviya WaS the 
Minister in charge. a full-time Chairman was 
not available. and then the headquarters 
was kept there. At th,.t time, We were not 
knowing much about the oil-field. also. 
Now, two sectors are there. So, I suggest 
that both the regions should have autono-
mous regional Commissions : one at Sib-
sagar and the other 'at Baroda. Otherwise 
you cannot tackle this problem. You can-
not play tricks with the organisation. 

About oil drilling. I will just say a few 
worda. I know you have started off-shore 
dirlling already.. But there also. out. of 
350 oil-brearing well. in Gujarat. S6 Were 
lias-bearing and 121 were dry. an" yet 
this Commi .. ion Was always boasting that 
the rcault is cent per cent. The Anklesh-
war oil field is one of the best in the world. 
But you have said that 121 weils were dry . 
that in the case of 20 weUs. water is being 
.injected and in respect of 51 well.. test-
repairs are being done. I suggest that .this 
.bould also come within the purview of tlie 
Commission. They will have to exallline 
it. 

About the refinery in Gujarat. the capa. 
city of the Koyali refinery· i. 4.3 million 
tonne.. There are 16 oil fields there. More 
may be coming up. You have started off-
ahore drilling. You will have more eru"e 
coming. You have not granted a secenci 
refinery there. W. have .uglle.,ed that one 
_bould be established in Gujarat became 
Sanand. N awagam, Kathane and-10 many 
other oil field. are the .. e, and there is guat 
potentiality. But in ASI"'" you would 

~  a I.OOnd· refinery.· In' this report. 
you have said that there i. not ·sufficient 
crude and we will have· to import it. WIly.? 
It is purely on political consider""" ... , We 

1.8 19 

do not mind it. becaule We are glad th., 
Assam gets more refineries. We are alw.aYI 
glad in the prosperity of Assam. But then. 
your decision is always politicallY motivated. 
That is spoiling the progress of this cou;'. 
try. . 

About tbe pollution of water. You 
remember the Monghyr incident where there 
were flames on the Ganga.. At that time, 
the Prime Minister had committed that Ie t 
us by 1970 bring a Water. Pollution Act. 
But nothing bal been done regarding this .. 

So, we arc not opposed to petro .. chemica 
development and the petro-chemical indus-
tries. We wish that it should develop. but 
the problems Which come along with itabDuld 
also be wckled properly. and if you do 
not tackle them in time. we will fail and that 
will be at the cost of the health of our people. 

Mr. ChairlD8A : May I know Whether 
your party is putting up only· one spokel-
man (laterrupti_> If it is more than 
one. then do not take up tbe entire time. 

Shri Ma"abhai Patel. I shall finish in 
two minutes. Regarding fuel oil. the pre-
sent basis is that you are fixing the price 
on the basis of the imported furnace oil. 
It should be fixed on the price of the Gujarat 
crude. and you should consider Gujarat a. 
a separate zone. As far as th.s crude price 
is concerned. it should be linked with the 
Koyali refinery also. The Taluqdar Com-
mittee in 1965 had said that the parties 
concerned should fix the price of R. F. O. 
You have not accepted that recommenda" 
tion. I request you to re!">noider· your 
policy. .  . 

According to their calculation. the price 
of crude will be iomething like Rs.24 to 
Rs.26. The price of this R. F. O. will be 
60 . Per cent of that. wIUch comes ti,Rs.lS 
to Rs.16. 

Regarding the supply of ga.. .The 
AhmedaBad Electricity Company laid that 
they will accept whatever q.iy Df oil 
you sapply, but O. N. G. C. iai.d thBtthe 
gal i. reoerved. fo.-the ~  Fa.,... 
Ferrilioer Company which will .... ed· t"he .80 after two yean. Ahme.dailad Elcctrio;ity 
CompanY. WBO wiUing to accept the ~ for 
two y ...... bat .till this is Dot finalised, The 

•• me i. t\l.e c,,"e with ~ Te>;tilq . ~ -. ~ 
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In oil marketing, great mismanagement 
i. going on there. I submit to the minister 
that in marketing spheres, a special advisory 
cOmmittee should be appointed with State 
committees and district committee., so that 
there is no delay in ~  

In the end,.s I have pointed out, in all 
the three subjects which I have dealt with, 
the main consideration is political. You 
bave to do away with it. Then and then 
alone you will prove that you do ~  suc-
cumb to pOlitical pres.ures. I hope you 
will do it earlier, when I could congratulate 

you· 

Mr. ~  : The next speaker i. 
l\1:r. R. Barua. I would ten him that hi. 
party's time is 1 hour 54 minutes. Two 
piiniaters want to speak. 

The Minister of State in the Miniatry 
of Petroleum IUUl Chemicals _d 
MiQes IUUl Metals (Shri Jagaaath 
"0) : Three ministers want to speak. 

Mr, Chair_ : Apart from the three 
IDinisters, there are 9 speakers. If they 
take 6 or 7 miniutes each, it will be possible 
tc> accommodate them. Now, Mr. Barua. 

8hri ll. Barua Uorhat) : Sir, when I 
.peak on the demands of this ministry, let 
Pl" fir.t deal with oil, which i. becoming a 
very topical subject. This Year we are going 
to produce IlOt more than 6.97 million tonne. 
of crude and our import need comes to 12. 58 
m. tonne.. It must be said to the credit 
of the ministry that they have done enough 
geological and geophYsical surveYs to go in 
for more exploration. Off-shore explora-
.tion of oil hal also been taken up, but in 
apile of all th.t you have done during the 
lut 18 Years, illdigenous production of 
crude is only 1 SO m. tonnes. Accordillg 
to estimates, India's oil content will not be 
more than 1000 m. tonllel. That being 80, 
-I -submit that the time hu come for the 
qUniltry to determine Ii fuel policy and in-
--tenaiVII exploration policy. In 1974, takiqg 
-tJ>e beat view, our oil production will be 
8·S million tonnes of crude and we will have 
-to depend on import of 20.71 million tonnea. 
. That is to lay, every year we are going to 
depend more on imported crude than on our 
own production. Therefore, my first 8ub-
laisaion ia that ~  Mould take -a 

positive line to determille a fuel policY, by_ 
which I mean, they must determine what i, 
the need of the country, how much of it is to 
come from different lOurc:es of energy, 
their relative econom;cs, coats and constraints 
on foreign exchsnge and bow far we can 
meet them. Unless they do it in that 
mazmer, in the not too distant future, 'We 
ahall be faced with difficult problems 10 far 
al oil is concerned. 

With regard to intensive exploration, it 
is good that sufficient work has been done in 
different areas includilllJ Triptira and other 
places, but the expenses We are incurring 
arc n.ot commensurate with the results We 
are getting during the l •• t  8 years. That 
should be an eye-opener. We should be 
more pragmatic in OUf exp1oration program-
meS. 

So far as off-sh ore drilling is concerned, 
let us not be bogged down by the ideologi_ 
cal differences of the two world. ; 10 far as 
off-Shore drilling i. concerned, We must 
have the sophisticated and most up-to-date 
machinery and technical know-how. Then 
only it will be real off-shore drilling which 
will add to the wealth of the country. 

So far 8S Assam is concerned, we are 
glad that the _ refining capacity of crude oil 
is going to be increased and the extra oil 
that we find today will be refined there. 
But, So far as the Haldia-Barauni pipeline ia 
concerned ~ were given to understand 
that it was meant for drawing the oil from 
Persian Gulf to Barauni. We are now 
given to understand that it wal meant for 
the high sulphur content crude from 
Assam to be drawn for the third unit 
in Barau.p. If that ia so, Government 
ia not prepared to have any perspective 
policy because of ,mich they are now 
required to change the whole thing at a 
-COllt of Re. 4 erores. Not only that till 
1972 thia unit will remain idle. I do not 
understand why it is not pouible to take 
crude from Indonesia, which hal more lui-
phur content, through thele pipe. without 
doiftg any reconditioning. But they are now 
going to get it from Penien Gulf which 
mea1la they will have to make the pipe. 
good for crude with a high content of 8ul • 
phur. I hope the Minister in his reply will 
make us understand what the policy of the 
govemmeat ie. 
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Coming to the petro-chemical complex 
that is sought to be· established in Assam, 
it is a very good step. Only the other day 
the hon. Minister rightly stated that it is 
the economica of petroleum crude that 
justifies the additional refinery and it i. not 
because of any political pressure. I am glad 
that he made it clear. Otherwise, there 
would haVe been propaganda that this Waa a. 
a result of political pressure. Of courae, 
we used political pressure when our demmd 
was not met. All the .. arne, we are justified 

in our demand because the economics of 
crude production justified it. Therefore, 
We are glad they have done it. 

Now I come to fertilizer . We lay that 
India today is having a green revolution. 
In order to make this revolution green and 
actually revolutionary we have to put in more 
modern inputa while uaing high-breed 
seedo. For that fertilizer is a muat. Here 
I may say that fertilizer consumption in 
India i. rather very low compared to other 
countrie.. India is still amongst the loweat 
consumen of fertilizer per capita. In 1968-
69 .he consumed 1.66 kg. nitrogen, 0.55 
kg. P.O, and 0.27 kg. 1<t0, i.e., 2.48 kg. 
per capita of fertilizer against a total of 
4.81 kg. consumed by the Philippine.', 14.55 
kg. by Korea, 14.80 kg. by Israel and 21.44 
kg. by Japan. Comparatively, U. S. A. 
consumed 64.51 kg. per capita. France 
68.37  kg., Au.tralia 99.18 kg. and Denmark 
107.25 kg. New Zealand'. consumption of 
153.71. kg. per capita waa the highest 
of all countrie •. 

Therefore, in order to incre .. e our food 
production we muat have facilitiea for pro-
ducing more fertilizer. But, in order to do 
that it will not be enough to indulge in 80me 
aort of political quarrel a. to whether We 
should have it in the public .ector or private 
aector, Whether it ahould be with the co-
operation and collaboration of A or B. For 
example, the Goa fertilizer project was bog-
led down because of the political debate. 
But today it hal been given the clearance 
and I hope that this project will get throuah 
not becauSe it is given to somebody but 
becauoe it will expedite our production. So 
alao, I hope the Miniater will do well to 
lee that other project. in the private lector 
and the public .ector get through. 

Coming to medicine, particularly the 
I. D. P. L., it is a very sad story. Today 

we hear in the public and the pres. that 
drug prices are going very high. But what 
about the I. D. P. L. which waa established 
in order to meet the need of basic drugs in 
the country? The eatimates of the anti-
biotics plant at Rishikeah, the synthetic 
drugs plant at Hyderabad and the aurgical 
instrumenta plant at Madr.. were revised 
fiVe times in eight yeara resldting in the total 
estimate going up from Rs.33.65 crorea to 
Rs.9S.90 erores. The total a.les potential 
according to the bulletin issued by the Rus-
sian Emb .. sy is Rs.42 crOres but up to March, 
31,1968, sales were only Rs.9 lakhl and the 
loss of Rs.2.32 erorea. There is a Iosa of 
Rs.90 lakhs per year for the instrumentl 
factory and a 10 •• of Rs.9.12 erorea in 1968-
69 on sale. worth Rs.l erore. That means, 
the loss i. Rs.9 for every rupee of drug sold. 
Out of the company'. entire income, the 
Russian experto were paid Rs.29.9 lakhs, 
that is, one-third of the income. Is this 
the way we are going to develop Our public 
sector factory? Therefore, the entire I. 
D. P. L., needs a thorough look. 

I am told that in Hyderabad a strike i. 
going on for the last.40 days. There is ab-
80lutely no production: whatever little pro-
duction it had has alao nopped. I do not 
know why the Government is not in a posi-
tion to mediate in this quarrel and do some-
thing to set things right. If the I. D. P. L., 
fails, no amount of talk about cutting down 
drug price. will be of any Ivail. Every doy 
it is becoming a butt of criticism in every 
paper. 

Last of aU I shall point out a few thing. 
which the Minister will take note of. For 
instance, in Namrup it is very strange thlt 
people without having engineering degree 
are having a good acale of established en-
gineen. Even in Sindri, I am told, an 
officer, who waa appointed on a pay of 
Rs.400 about four years ago, is now lifted to 
a rank with a pay of &.2,700. I do not 
know how far I am correct but these are 
thing. which are likely to create irritation 
in different States particularly becauSe in-
dustries go in a big waY., If you create thele 
imbalances and apparent irregularitiea, the .. 
are likely to arouae local feelings and senti-
menta. I hope, the Minister will look inlo 
it. 

With regard to the hiring of tankera for 
importine crude oil etc., from ~  col' A-
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tries, scandalous things are going on. 
am told that some brokers are appointed but 
their performance has not been above board 
and money i. being misused. I hope. the 
matter. will be looked into. 

In the Barauni refinery •• Iag i. being Was-
ted. It means a lot of waste for the public 
exchequer and We are depriving the country 
of the raW material from which things can 
be developed. Why is it not being uti-
lised ? 

Regarding the petrochemical complex 
and refinerY. I would like to know from the 
hon. Minister on the floor of the House 
whether requisite finance for it will be ade-
quately provided in the budget. We were 
told long time ago that We wefe going to 
have expansion of the Nunmati refinery but 
We have not got the money up till now for 
it. 

Every time, we get an assurance hut not 
the money. Therefore, a positive allot-
ment of the money in the Budget. in the 
Plan. should be made so that the people of 
Assam and, for that matter, of the country 
as a whole, will say, "Here is the money 
and we are going to get it." Other wise, it 
will always be difficult for the Minister to 
carry people with him. I hope that adequate 
provision will be made. Although We are 
given an assurance for the petro-chemical 
complex and a refinery, only a provision of 
Rs.l0 erores has been made. Weare told 
that the money wi\l not be a drag. All 
the same, within the framework of the Bud-
get in which we function, I hope, adequate 
money will be provided in the Budget so that 
the peopJe cannot subsequently' blame us. 
Even today we are not getting certain indus-
tries which Were assured to us. 

With these words. I support the demands 
for grants of the Ministry. 

Shri Virendrakumar Shah (Junagadh): 
Mr. Chairman, Sir, the Ministry of Petro-
leum and Chemicals and Mines and Metal. 
hold. responsibility for the development 
and effective functioning of 80 many cru-
cial areas of our economy. affecting industry, 
trade. agriculture. defence. public· health 
and a\l that. that I would have liked to begi n 
by complimenting the Ministry on its- per-
formance. It i. quite true .that in the 
1.8t few weeks the sUcCeSs the Ministry haa 

achieved in getting foreign oil companies to 
cut down the price of the crude that they 
import and the effort that the Ministry has 
been making to bring presssure on the 
manufacturers of drugs and pharmaceuti-
cals to reduce the prices of their products 
might have perhaps given the Ministry a 
sense of achievement, and helped to create 
some doubt that the Ministry has perhaps 
stutpbled into a fit of efficiency. But the 
lack of vision, the inadequate and defective 
planning, ineffective implementation and co-
ordination and the inescapable delays and 
fits of paralysis that the Ministry has exhibi-
ted in many fields make it very difficuit 
for one to compliment the Ministry on its 
record of performance even if one honestly 
wishes to do 80. 

Since the time at my disposal is hardly 
adequate to do justice to the vast compass 
which the Ministry has under it. I would 
like to content myself with pointing out some 
of the glaring instances of inefficiency and 
mal-functioning of the Ministry that are 
Symptomatic of their general attitudes and 
achievements in policy and performance. 

Sir. let me first take up the question of 
what the Ministry is doing to increase our 
refining capacity and to ensure that the vat 
resources of crude oil in our country are 
explored and exploited to feed our refine-
ries and to generate the supply of petroleum 
and allied products that every sector of our 
economy will require in the coming yearl. 
Can anyone deny that a wise policy should 
have attempted to minimise our dependence 
on imported crude and. to ensure that the ex ... 
ploitation of our crude resources kept p8l:e 
with. 'the 'requirements of our refineries ? 
But what is the position in which We find 
ourselves today 1 What;" the prospect that 
we see before us for the foreseeable future? 

It is well-known that the demand for 
crude oil that has been envisaged for 1975 
i. 34 million tonnes. The plans of the O. 
N. G. C. envisage the production of only 
about 6 to 7 million tonnes of this crud" by 
1974-75. This will leave us with a deficit 
of 27 million tonne. by 1974-75. a very wide 
deficit. Even today. the amount of foreign 
exchange that we require to import crude 
runs into crores of rupees, and the Govern-
ment itaelf has admitted that the foreign 
exchange that we would have to spend by 



1974-75 to import crude oil will be in the 
region of Rs.2OO crores per annum. No 
one not eVen a Government that thinka 
IlOthing of introducing a ·budget with a 
deficit of oVer Rs.200 crores, can contend 
than an import biIl' of Rs.200 crores per 
year is a negligible amount. Is it pardonable 
when this country is rich in crude resource. 
and when the necessity to import, almost 
entirely, is avoidable if there is a systematic, 
phased, effective plan to locate and exploit 
our vast resources in crude? It is not easy 
for anyone to understand the extraordinary 
reluctance of the Government t'l Use OUf in .. 
digenous resourceS and to continue to de-
pend on costly imports ·in such a crucial 
area of our economy. 

Sir, the geological and seismic surveys 
which have already ·been conducted have 
revealed that in the Gulf of Cambay near 
Bombay and in other areas around the Wes-
tern and Eastern coasts of our country 
there ·are rich deposita of oil. The Govern-
ment itself has admitted that nearly six 
years have passed since the surveys revealed 
the presence of rich oil. Six Years have 
passed since oilbearing stru'ctures have 
been discovered and Yet, in all these Years, 
what have We done.? What have· we got to 
say about exploiting this tremendously· oil-
rich area? It is true that very recently we 
heard with a lot of fanfare and publicity 
about the visit of the Prime Minister to Bha-
vnagar. But that is not for deep Sea drilling. 
That i. for shallow water drilling to which 
tremendous importance was given, perhaps 
rightly so. Whatever our technicians did 
made this possible and they deserVe the com-
pliments of this House an.d the whole coun-
try. 

EVer since the discoveries of these de .. 
posits we haye received a number of offers, 
extremely good offers, of technicaI and fi-
nancial hsistance from renowned and ex" 
perieneed companies in the United States 
and Japan. I would specifically refer to 
the offer made by Tennaco. The Govern-
ment itself in reply to a question admitted 
that their proposal was considerably attrac-
tive. If I may be permitted to quote, Go-
vernment itself admitted..in the HOUSe tljot 
Teftftaco had agreed to·: 

(.) me up the work of drilling elllirel,. 
on its own riek j 

(b ) bear iill eo.ts·in caM sf failure. ; 

(c) be a millOrity.partner in a company 
that lIlIiy be formed iE" the ~ 

dOh "as .ucces.ful ; 
«I) content itself with S 1 per cent re-
imbursement of the cost of ·the ex-
ploration prior to C01Iltnercial dis-
·coveries, and 

(e) a 20 per cent ceiling on its .hsre of 
profits. 

But our GOvernment could not take a deci-
.ion on the proposal for years. At first they 
were hesitant. because of their preference for 
taking up the drilling on the basis of "a .. i.-
ted owner operation". Then, Sir, we 
received an offer from the famous Japanese 
firm, Mitaubishi. When our Prime ~ 

ter visited Japan and during the course of 
her <\iscusaions with the Prime Minister of 
Japan the offer was given. I understand 
that the Japanese offer was well within the 
four corners of our policy since it did not 
anticipate any equity participation. The 
total foreign exchange cost of the project 
including fees for technical assistance wa. 
estimated at around 18 million dollars and 
most of it waB available from the project 
aid that Japan had promised us. We might 
perhaps have had to find about 8 million 
dollars of foreign ~  which We could 
have. ~  over a period of three Years, 
but for some mysterious and absoluteJy in .. 

~  realoRS . ~  . . .. . . 

Shri Pi1ooMody: May be mischievou •. 
Shri Vireadnk"mar Shah : Tm. pro-

posal too has been aafely lodged in .the COPIl-
cious cold storage in the Ministry. 

We Were told that the proposals Were 
being examined and had been referred to a 
British firm which has examined the pro-
posals and submitted its report. We do 
not know what this report is. Why should 
it take such a long time for the Government 
to decide about e"ploiting our own wealth 
when. we talk about generating Wealth in 
the country and when We talk ahGut banish-
ing povertY? We are allowing tremen-
dously rich oil deposita to go waste and eVen 
ten \oag ye ... after·the di ..... very -of rich oil 
olepoails; We· have _ been able ~ _ploit 
..... re .. nrces ; anol_ ha,,* beea..pendiBa 
hu .... ed. of crores of. .rupeea .... e.y year til 
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import crude though We had these crude 
depoaits with u. and though We had offer. 
of technical asaistance consistent with our 
policy. Why is it that these are not being 
\laed? I wonder whether the Minister 
really is in a position to· give an hODest reply, 
honeat to himself, and whether he can feel 
satisfied about his own conscience, his DeW-
found conscience, that what they are d.,ing 
is good ~ the country. 

Shri Piloo Mody : It is bad. Don't 
~  him. 

S .... I Vlreadr. kamar Shah \' As this 
happens in respect of things which are 10 
patently clear for the country one wonder. 
whether there is something behind the 
Icenes. Our newspaper. have been fun of 
report. that the Government has been con-
tinuously diUy-daIlying because a Soviet 
team of expertl, in a report subtnitted CO the 
Government la.t year, has advised against 
starting the exploration operations for another 
few years. The papers report that the 
Soviet team has advised, saying, 'at the 
present time it i. not reasonable to atart 
exploratory drilling of the off shore aress 
and more sO of the structures constituted in 
the open sea where the water depth ex-
ceed. 40 to 50 meters because of lack of 
technical means and. practical experience." 
But, Sir, it i. known throughout the world 
that there are many countries which are 
auccessfuny carrying on off-shore drilling 
in the open sea in water 40 to 50 meters 
deep, and have the requisite technical means 
and practical experience. It i. true that 
the U. S. S. R. is a new-entrant in the field 
and has not yet acquired the technical means 
and experience that they themselves refer 
to. We have not taken the advice of the 
countries which have experience and the 
technical know how and technical experience, 
but We take the advice of the Soviets who 
have not done anything of this kind. I do 
not think the Mini.ter can deny it. I. it 
any .... oMfu·if people begin to suspect that 
the adncW of the soviet team was not disin-
terelted advice and ·that they are wanting to 
increase their own hegetnony and would ·not 
like us to develop our national wealth ? 

Let me take another inportaJlt point, .an 
abno.t crucial field of our ecollAllDY for which 
the Ministry is responsible, namely, feniJi-
.lEfr., The con.umption . of fertilizer. in 

1968-69 hss been put down at 1.9 million 
tonnes. Of these indigeneou. production 
accounted for 541000 tonnes of nitrogenous 

fertilizers and 216000 tonnes of phosphatic 
fertilizers. In 1969 we thus had to impon 
1.19 tnillion tonnel of fertilizers costing well 
over Ra.270 cr';res. Out targelted con-
sumption for 1969-70 is 2 million tonnes of 
nitrogenous fertilizers and 1.35 tni1lion tonne. 
of phosphatic and potas.iac fertilizers. Our 
production target for these fertilizers for the 
Year is 1.4 tnillion tonne. and 0.7 milIion 
tonnes respectively. However the produc-
tion from the existing units and the projects 
under various stages of implementation has 
DOW been estimated at not more than 970,000 
tonnes of nitrogenous fertilizers and 381,000 
tonnes of phosphatic. It i. clear that 
on tbis basi. We will need to import Over 1 
million tonnes of other fertilizers during 
1969-70. The coat of thele imports wiII work 
out to nearly Ro.360 crores for 1969-70. 

One can then ask the question whethr 
by 1973-74 our polition will be any better 
and .we would begin to drastically reduce 
our dependence on imported fenilizers. By 
1973-74 our plan envisages a consumption 
of 3.75 million tonnes for nitrogenous fertili-
zers and 2.9 million tonnes for phosphatic 
potassium fertilizera. The eotimated tar-
getsof production for 1973-74 ... iII stilI leave 
us with a considerable gap and therefore 
a continuing need for imports. 

The question that arises i. whether the 
targetted capa";teis wiII be created in time, 
whether full utilisation of installed capacity 
would enable us to keep pace with projected 
demands, whether the modernization and 
rationalisation of production wiIl keep prices 
at a level that would pennit and encourage 
the increasing utilisation of fertilizers, 
whether the basic raw materi.ls on which 
we plan our production will be indigenously 
available for a foreseeable period of time or 
whether we would have to depend on im-
ported food.tock or look for more plentiful 
materials like coal that can serve our needs 
equally effectivelY and even inore economi-
cally. 

So far, the record of our government 
doee not fill one with confidence on anyone 
of these counts. Weare lagging far behind 
our targetted capacity, We are not even 
able, for. various rUIOR. that are often re-
counted by the Government, to produce at 
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our full installed capacity. O"r iaatalled 
capacity in 1969 w .. 15·65 lakh tOMes ~ 

aa our actual production was only 8.8 lakh 
tonnea. Our new projecta are lagging 
behind their time-schedules. Some of them 
are behind sehedule by yeara. The levy in 
fertilizers and the increase in fertilizer prices, 
the delay in the availability of imported 
fertilizers and the paucity of credits for 
the purchase of fertilizers have even begun 
to affect the off take of fertilizers. Even 
according to the Government, it has brought 
down the rate of consumption of fertilizera 
during the last Year. Indecision, lack of 
vision, c:onstant revision of critieria, obses-
sion with the prejudices and susceptibili-
ties of extraneous centres of inftuence have 
all hampered and hamstrung our .,fforts to 
reach self-sufficiency in fertilizer produc .. 

tion. Proposals tha·t can accelerate our pro-

gress to self-sufficiency are held uP. due ~  
indecision or ideological hypochondna whIle 
the nation loses crores of precious foreign 
exchange every week. On the one hand we 
talk of a war on proverty, ask the nation to 
quit ~  say that it i. our ~  .• tic 
ideal to imporve the standard of our hVlng, 
of our mass.. overnight and on the other 
hand We allow-illogical inhibitions and inde-
fensible indecision to cause losses of mil-
lions of rupees per week and postpone the 
daY when we can free ourselves from de-
pendence on the whims ~  big ~  ~  
achieve national self-lufflClenc.y In essential 

fields of our economy. 

I want to mention the case of Tata's 

proposal for a fertiliser plant at ~  to 
remind the House of a flagrant Instance of 
the consequences of our Go,,"ernment's 
policY of indecision. The project was re-
commended by the Gujarat Government .s 
early as January, 1968. I believe it went 
back and forth from the Ministry of Pet-
roleum and Chemicals and the Planning 
. Commission like a shuttle cock. It was 
approved by the Ministry-Government of 
India-more than twice. It was taken up 
twice. Till to-d.y even when our coun-
try is badly in need of fertilisers, there is no 
~  at all. We are spendillg core. of 
rupee. on the import of these fertilizers. 
Yet two years after the Government of 
Gujarat rec!,mrnended the project the Cen-
tral Government has still not been able to 
take • decision. Tata haa to submit a new 
, ptopoaal. Fir.t ~  GOVernment of India 

.aid that they ~  not agree to the pro_ 
ject since they were not ~  whether luch a 
huge project should be located in the private 
aector. The policy of the Government has 
not precluded private enterprise from the 
field of the manufacture ~ fertilizers. Yet, 
in this cae, the Goyernment was not sure, 

ostensibly because of the size of the projec t 
whether the project should be allowed in 
the private sector. Later, the GoverllJDent 
shifted its ground, and argued that the pro-
posal could not be accepted since it depended 
on the import of ammonia as feed-stock. 
Yet within a few months of the Government's 
turning down the proposal of the Tata. on 
the ground that it contemplated am';'onia 
a8 feed-stock, it is wellknown, another ferti-

lizer unit was allowed to import liquid 
ammonia to be used as feed stock. Then 
the Government argued that it was not sure 
whether the assistance the Tatas expected 
from the external finandal instilutes would 
be forthcoming. 

I must nOw say a word about the other 
industries and enterprises that fan ~  

the Department of Chemicals, particularly. 
about the drugs and antibiotics. We ate 
aware of the performance of the I. D. P. L. 
I would not therefore go into that. But let 
me COme to 8 moat extra-ordinary thing, 
about the I. D. P. L. 

The Report of this Ministry is a niaster-
piece in ambiguity when it comes to the 
performance of I. D. P. L. which has under 
it three plant. described in the report. All 
theae three are run with the technical ond 
financial ••• istenee of the U. S. S. R. In 
Ri.hikesh, with a total investment of Rs.28 
corel, We have juat seen how much it hRS 

done. 

Sui Piloo Mod)' : Animal feed. 

Shri Vireadra Kumar Shah: It is ,·ery 
interesting to see the difference in the cost 
of production of two public o.<tor plants 
. producing the BEme drug. '1h. one at 
Pimpri produ'es streptomycin at • <:08t of 
. &.295 per kg. while the. Risbikesb plant'. 
cost of production is &.700 per kg. The 
report says about Riahi\<esll : 

"The most serioua of the problems has 
been the low output of it. saleable 
products mainly due to ~ of 
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quality, particularly clarity, in res-
pect of sterile products". 

This i. a serious thing about the manu-
facture of life-saving drugs of which this 
House should be seized. Leaving aside 
the euphemism, in clear language what does 
thie mean? It i. a clear admission that the 
druga made here aTe of poor qUality, vitiated 
with impurities and devoid of the sterility 
essential in these drugs. 

Would they like to give an injection of 
streptomycin produced here to any of 
their near relatives knowing that it has such 
impurities ? 

SIori Piloo Mody : Or to their collea-
gues. 

Shri ~  Kumar Shah : I would 
say this is • kind of germ warfare that this 
Government assisted by the RUSsian expens 
is waging on the people of this country. 

As I said earlier, this Ministry· has so 
manY departments that it i. not possible to 
(:OVer all of them within the time allotted to 
me. 

It deals with mines and metals besides 
petroleum and chemicab. I would just 
say one thing. When We are today finding 
so much shortge of aluminium and we 
have banned its export, why is it that we 
deny the expansion of the existing capacity 
of industries in this field·? This is not an 
isolated case relating to· this Ministry alone. 
In the whole gamut of economic activities, 
be it scotters or cycles or sewing machines 
or steel, expansion of existing capacity 
is disallowed with the result that people are 
denied their legitimate requirementa of 
whatever products can be made available to 
them. At least on the question of alumi-
nium, an answer should be forthcoming from 
the hon. Mini.ter. 

~~ ~ ~  
mm 1!Tl'r lI't ~  qq;ft 'ifiIf ~ (I) ~ 
~ ~ ftroflli ;;rnrr ~ I ~ itw iii ~ 
iI>1t ~  ~ ~ ~ ~ Gil ~ 
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~ ~ ~~~~  
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~~ ~~~ ~ 
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~ ~~~ ~ ~ 
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~ ~  ~  ~ ~  

~~~~~~  
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~ 1:if IIII'U4'1><1lci'1l1iT 1fT ~ ~ ~ 

~  ~~~ ~~ 
~ if < ~ 75'5 ~ z;r e: m 
Gil ~  1111 ... '4'1>61<1 ~ ~ 1 ~  42 
~ ~ ~  ~ ~ -  ~ 
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Shri S. S. Kothari (Mandsaur): Mr. 
Speaker. Sir, at the very outset, I would 
like to refer to the coal industry which I 
would designate as the chronic patient among 
Indian industries. The Government has 
not tken any steps to relieve this industry 
of their recurring problems and over the 
past few year., this industry h.. been 
stagnating. The fact is that its iUs began 
with the over-aSsessment of demand by 
the Planning Commission and by the 
Government. With that over .. assessment, 
the capacitY was increased considerably 
during the third Plan period. But it could 
not be utilised. The consequence of the 
demand not coming up to the estimated 
figure-actually it proved to be far less than 
the estimate of the Government-was that 
there Was accumulation of coal and the in-
dustry languished. Meanwhile, the cost of 
production of the coal industry went on 
mounting up and today the state of affairs 
i. most difficult for the Industry. Some-
time back the Government found that the 
industry Was pressing for increase in the coaJ 
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price. The Government could not relist 
that increase-it was a resasomble demand-
and the Government decided to decontrol 
the coal industry. Now, al a consequence 
of that, the coal industry found itself in an 
invidious position. It could not sell its 
atocks and it had to bargain with two let. 
of customers who were almost holding a 
monopoly, namely, to railways on the one 
hand and the electricity companies on the 
other, which mostly belonged to the States 
Owing to its weak bargaining position--':' 
~  constituted of a number of companies, 
b.g and small-the industry had to agree 
to a meagre increase in the price by 70 paise, 
al compared to what they had asked for, 
about Re. 2.50 per tonne initially. 
Later on they came down to Re. 1.75. But 
instead of that, they had to accept 70 pai.e 
increase by the railways. The consequence 
~ ... been that the return on capital employed 
's probably one of the lowest. There are no 
funds with ~  industry for mOdernising 
and developIng along the necessary lines 
There i. imbalance in coal production. ~ 
i. too ~  production of poor quality coal 
and too btlle of superior quality and coking 
coal. As regards low grade coal, there is 
conBiderable production and accumulation 
of stocks at the pitheads. The consequence 
is the coal industry is financially in a very 
bad position. If the Government want. 
the induBtry to develop further, it must See 
to it that this industry is supported. 

is a monument of inefficiency and miomanage-
ment. Except for one oet of collieries which 
has probably done well, the Karanpura col-
lieries incurred a lo.s of Re.83 lakhs in 1968-
69 as compared to Rs.60 lakhl last year. In 
relpect of Giridih, the los. i. Rs.48 1&1 
and in relpect of Ori.sa unito, the lOBS i. 
Re.35 lakb.. This has been made good by 
. profit in 80me other region. If one let of 
collieries has improved, it is good ; it i. in 
the national interest, but what about lo.sea 
in other unit. 1 In the N. C. D. C., there 
is considerable underutilisation of the se-
cond and third plan projects. There i. 
closing down of 80me third plan projects for 
want of adequate demand. The capital 
and maintenance charges of closed mine. are 
very heavy. They have a considerable sur-
plus of labour force and the wage hill ahoota 
up on that account. Besides, the planning 
of the col'iery management i. so poor that 
they have heen incurring considerable 
amount of infructuous expenditure. This 
ia an imponant point. A large amount 
of ezpenditure i. incurred on geological 
prospecting and drilling in various areas but 
when it comeS to development, Ihey aban-
don those areBS. That is infructuou8 ex-
penditure by N. C. D. C. which lead. to 
considerable 1088 of national funds. I 
would strongly urge the mini.ter to give 80me 
attention to these pUblic leclor collieries and 
10 lee that they achieve a modicum of effi_ 
ciency, 80 that there i. no recurring 10S8 
to the national ezchequer. We have what 
is known 88 coat accounting. The purpose 
of it is to lee that thoae area. where there 
are los •• s are identified and immediate ae-
. tion is taken to initiate rectification mea.uUI, 
so that the losing unit. aloo begin to 
earn. Then alone can the concern work 
efficiently. 

There are various provisions for rebate. 
for other industries in the Income-till< Act. 
But the coal industry is a wasting industry 
and needs to be given depletion allowance. 
In various European countries, they have a 
provision for granting depletion allowance 
because the mine. are a wasting BBlet. ~ 
thi. country, even that allowance is not given. 
f'rom 1st April 1970, the development rebate May I submit that in Japan it takes about 
in respect of coal industry and other priority two years to establish an industry. But in 
industries has been brought down from 35 this country, for the private Bector, it takes 
to 25 per cent. If this kind of treatment is / about two yea .. to obtain a licence. 

meted out to thia vital industry, I do not see 
how ita economics can improve well. Dif-
ficultie. ..ill particularly arise When further 
ateel milI., come up and there il greater 
need for coking coal. At that time the 
indultry .... y not be able to fulfil the ~
tionl and requirements of the country. 

Coming to the public lector-the National 
Coal Development Corporation-I think it 

The MiDiater of Petrol... aad 
Chemical ... d Miaca IIIId Metal. (Dr. 
Tri ..... S_) : More than that. 

Slid S. S. KetIuqoi: Then Aaw con .... 
eXpect to progr.as in thi.counuy 1 Then, 
with rellard to the public 8ector, the reverse 
is the case. They are oble to obtain the 
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licence but it takes them anything between 
four to five years to establish the project, to 
work out the project, to develop it and then 

to construct it. By the time it comes into 
production, it takes between five to ten 
years. When this i. the state of affair&, what 

progress can we make ? 

Take the case of the Bharat Aluminium 
project of the government. It has been 

languishing for such a long time. In this 
Report, the Ministry say, they have framed 
some kind of project. Would the Minister 
specify by what scheduled date Bharat 
Aluminium would come into stream? Let 

them fix a target date and let them make 
every effort to see that they do something 

according to schedule. I am sure that that 
company is not going to come into produc-

tion for another three or four Years. 

8hri R ..... a (Srikakulam) : That is to 
provide employment to their temporary en-

gineers. 

Shri 8. S. Kothari: What i. the .tate of 

affairs with regard to aluminium 1 There 
i. insufficient supply of aluminium and yet 
the expansion projects 8fe not permitted. 
I do not understand this policy where every 
effort is being made to restrict production. 
What this country needs i. G glut in produc-
tion, more production, more of investment, 
mofe of employment. But how Can you 
expect the country to advance, how can you 
expect the shortages to be eliminated, if pro-
duction does not increase, jf we do not per-
mit the expansion of the capacity. There 

are aluminium producers who are prepared 
to increase their capacity, but government 

does not permit them to go ahead. 

Since an aluminium plant requires Rs.S 
crores to 10 crores, if not more it cannot be 
undertaken by a small or middle-sized 
entrepreneur. It is beyond their capacity. 
If necessary, let the government have some 
directors on the board. If you want a 
hand in management, you can try that also. 
But, for heaven's sake, ~  the sake of the 
, country, do not impede the eJ:pansion of 
important industries, vital induatrie. and 
do not put a curb on production. Other-
wise, it is all going to lead to imbalances, t. 
• hortage. in the economy, which would 
lead to blackmarketing. He..., I would like 
to refer to Icooten where there i. blackmar-
keting. Yet, for the la8t ten years govern-

ment have not granted any licence for the 
manufacture of Bcooters to any new party. 

Dr. Tri...-Sea : That i. not dealt 
with by my Ministry. 

8hri S. S. Kothari: I know that it is 

dealt with by the Industries Ministry. 
do not blame this Minister. 

The Mithapur project of Tata. has been 
referred to by the Swatantra Party member. 
So, I will not repeat it. 

. In the ~ of fertilizer production, we 
fInd that tbere IS a tremendous demand for 
fertilizers. We are spending anything near 
Rs.200 crores for the import of fertilizer and 
that amount is likely to go up in future 
yearB. It is bound to increase if the green 
revolution, as we call it, is to be consumma-
ted. In that event, I should think it is the 
Finance Minister who should come down 
with a heavy band on this Ministry because 
the amount of foreign exchange consumed by 
this Miniatry on fertilizers and crude oil 
come. to a gigantic figure. Why do they 

not permit industries to come up 1 Why 
do they not permit fertilizer factories to come 
into being in this Country, 80 that this drajn 
on foreign exchange ,can be checked? 
But there again they have got their crude 
)deological notions, like crude oil, and theae 
crude ideological notions are responsible for 
meny of the inhibitions in their mind which, 
when translated into action, result in impe-
ding investment and progress of indus-
tries. 

I find from the chart given on pages 62 
and 63 of this Ministry's report-they did 
not care to total up obvioualy because 
that would expose them but I took the pains 
to total them-that against the installed 
capacity of fertilisers of 5.8 million tonnes, 
the actual production is only 2.8 million 
tonnes.. It is not even SO per cent. Will the 
Minister explain ~  this is efficiency? 

The MiAi.ter of State iD the MiDiatrJ 
of Petroleum aDd Chemicals ... d Mia .. 
... d Metals (Shri D. R. Chayaa) : The ina-
talled copocity i. not 5.8 milliol'l tOflne •. 

Dr. Tripaa Sea: Quotinll from a "'rollf 
page. . 
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Sbr. S. S. Kothari: They have not utili. 
'sed eveln 50 per cent of the inStalled capi:city. 
Shri Ranga will act 'u an arbiter in this mat· 
ter and say whether what I have stated is 
right or wrong. 

Now I would like to take up the point 
about the Haldia-Barauni pipeline project. 
This has involved the Government in tre-
mendous losses. It was badly planned and 
the pipeline was aligned in such a manner 
that it passed over certain coalfields. Now 
they say that an entire portion of the pipe-
line has to be removed or diverted about 75 
kilometres which means that the Govern-
ment is going to incur a 10 •• of about Ra.1.95 
crores. This is one of the scandals of this 
Ministry. 

The quality of the pipes is so poor that 
there are leakages at a number of points 
and every time they have to dig up long areas 
ranging about 15 to 20 kilometres and after 
digging up they have to locate the cracks 
in the pipeline. What kind of pipelines are 
aet up by this Government which crack u'p 
even before they come into full USe ? 

Two inquiry committees have been set 
up. One is the Rao Inquiry Committee. 
We are .urpirsed that that committee has 
not yet submitted its report. Sir, you were 
the Chairman of the Public Undertakings 
Committee when I had the privilege of serv-
ing on it. At that time we had ~ 

Barauni and had come across this particular 
instance where probably there had been 
aomething not above board. Certain offi-
cers probably have taken advantage to ac-
cept pipeline, which are  highly defective. 

Oil exploration work has recently been 
handed oVer to Russia. This i. pIOtivated 
by political conaiderations. Probably it i. 
.\moat in the nature of a sell-out of India to 
Russia in respect of this particular item. 
I do not see wby it was neceaSary to do aO. 
The Oil and Natural Gas Commis.ion Iiad 
........ dynamism at the time when it dis-
covered the Ankleahwar oilfield. But since 
then it i. almost dormant with a huge ataff 
and considerable expenditure. It has 
nO aubitantial discovery to its credit except 
for some minor welli here and there. Thi. 
Oil and NatUral Gas CominlaSiOn needs to 
be 'activiaed. That i. a very' iinportint 
matter. Aa I said earlier, with regard to 
, ,,",de oil we have a tremendous ahOrta,8 

and it is necessary that that shortage has to 
be'maile 'up; otherWise, a time will come 
when We may have to imPort about 20 • 
minion tonnes of crude oil which may in-
volve us in an expenditure of Rs.220 Clores 
of foreign exchange. It is absolutely ne-
cessary that the Oil and Natural Gaa Com-
mission i. activised. They should obtain 
the latest sophisticated machinery that i. 
available in the World. The world is far ad-
,vanced, particularly, in the petro-chemical 
complex field. In oil drilling, U. S. A. and 
other cOuntries have very efficient equip-
ment. But what we do i. to try to obtain 
our drilling equipment from Rumania. In 
the past the drilling equipment they supplied 
was found useless and it WaS not suitable for • 
th,e purpose. Yet again, we are placing the 
orders for the same equipment. WiII the 
hon. Minister kindly look into this and eX-
plain why these defective machines are 
being imported ? 

La.tly, in regard to kerosene shortage, 
kerosene is USed by the common man. The 
abortage greatly affecta him. The Govern-
ment, instead of increasing the production 
of kerosene and taking ateps to do so, all 
that it does i. to impose more and more 
exciae duty sO that the common man ia made 
to pay a considerably larger amount which 
affecta,his budget adversely. I hope, the 
hon. Minister ..,ill 566 look into this 
aspect also. 

Shri Baa,a: May I refer you to pp. 62 
and 63 of the Report of the Department of 
Petroleum and Chemicals ? As per the 
figure. given here, the total inatalIed capaeity, 
in 1969, came to 5,726,000 tonnes and 
the actual production WaS only 2,796,000 
tonne .......... . 

Sbri D. R. Chavan :  5 lakh tonnes, not 
5 million tonne •. 

Shri Raiaga : The figurea liven here are 
in '000' tonnes. The installed capacity 
came to 5 million and odd tonne. and the 
actual production waS 2 million and odd 
tonnes. The point at isiUe i. that the actual 
production.ia Ie .. than SO per cent of the total 
inStalled capaeitY. 

Sbri S. iii. Kothari: The actual produc-
tion i. les' th'an 50 per Cent of the total ins-
taned capacity. TJ;at i. my point. 
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8hri D. R. a..VIIA: I will ~  my 

figures. 

Mr. Speaker: He will explain the posi-
tion when he replies. Shri Ganesh 'Ghcleh. 

Shri GllAesh Ghosh (Calcutta South): 
Mr. Speaker, Sir, I am very thankful "to 
you for giving me this opportunity. Thia 
Ministry is a very big Ministry dealing with 
a number of Departments. I would ooly 
confine my remarks to the petroleum aec-
tor. Petroleum is an excessively important 
branch of our industry not only from the 
point of view of our economy but also from 
the point of view of defence. 

All is not well with OUr petroleum seC-
tor. We as an independent and 80Yereign 
nation are still now being held to ransom by 
a handful of foreign oil companies on Whom 
we are not only helplessly dependent but 
we are being made to pay for the crude oil 
and petroleum products 88 they demand. 
Even sa late 88 in t 963, these same foreign 
oil companies were compelled to grant 5 to 
15 per cent discount on crude price. and 
product prices to the Japanese buyers while 
they exacted cut-throat prices from us. 

You will be surprised to know, in theit 
mad drive after profito,how far the .. fonoign 
commercial firms can go. Some years back, 
the Soviet Government offered us crude oil 
and other petroleum products at much 
cheaper rates than those of the foreign oil 
comparoe. doing business here. When the 
Government of India approached "these 
foreign oil companies and asked them to ""e 
the Soviet crude for the refineries, not only 
they arrogantly turned down and rejected 
the request of the Government but they .. id 
that they would not touch die Soviet oil. 
What did the Government of India do ? 
They meekly acquiesed in this and further 
granted them to expand refinery capacities 
to collect more profits from our country. 
And up till today Dot one drop of Soviet oil 
haa passed through any of rhe-refineriea in 
India. Almost simultaneously, an identical 
offer was made by the Soviet Goverlllllent 
to Cuba"and, in Cuba, the forei!!ncompanie". 
refused to handle Soviet oil." What didlittie 
Cuba do 1 

She at Once confis";"ed and nationalised 

~ foreign oil compan,ies." "A'.\d ~  
certaiDly did DDt falll kothiDl 1tappilled. 

Today Cub. ia at leailt" not dependent On 
the foreign oil companies for the supply of 
oil. We have certainly a rifht to know from 
the Government why they failed to do what 
little, puny Cuba could do. 

Further, the refinery agreemenla" between 
the Government of India and theie foreign 
oil companies reached in 1951 appear more 
like treaties between sovereign" States than 
like ordinary usual ~  licences. 
That these refinerY agreements infringe On 
ordinary Government 'prerogatives is ap-
parent from the provisions which prohibit 
the Government from placing an import 
duty on crude oil, guarantee the refineries 
against nationalisation for 25 years after 
they begin operations and give the refineriea 
compJete freedom to choose their own 
sources of crude oil supply. Are We going 
to put up with this humiliation? Why 
can't these foolish agreements be changed 
suitably into ordinary c01Dlllercial licence. ? 
Is there a sovereign Government in Delhi 1 
Or are y.,u under the thumb. of a few foreign 
oil kings 1 

Of course, Dr. Sen deserves congratula-
tiona for hi. irotiative and efforts to bend the 
foreign oil comp""es to our demands. But 
iJ,i. is DDt enough. Our defence require-
ments must have the priority, a 1Il8jor por. 
u;.n of which is still now under virtual ~ 
gage with the foreign oil companie.. If 
to-day the hon. Minister takes oVer and na-
tionalises all the foreign oil companie •• 
'We, on this side of the House, can assure him 
that we will do every thing in our power to 
make him completely successful. 

But a peep into the interior of our oil 
sector makes us completely demoralised. 
The top bo .. es of the O. N. G. C. and the 
I. O. C. are letting uS down in Our desperate 
endeavour to become self-suffident in oil. 
These top bosses are more after their own 
personal financial gaina than build up a 
glorious national project. 

I will cite here only one Or two instances. 
Some years ago the O. N. G. Co. wanted to 
purchaSe 599 bighas of land, rOligh,ly ibout 
"'200 aci"eli, " from the N"azrra Tt. Estate in 
""S8m, • British thtn, to COnstruct ottica 
arid to Bet up a workshop there. Clearilnce 
from "th". Gti.:.;rnnie!lt of, Assam Was also 
tikeii. The pariicuiilr piece of "land ""'sa 
6jrtli-ef¥ ';,,",.11 _lid Iii!" !iialit ~ ~ - licit 
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[Shri Gaaeab GbcMb] 

to apeak of a tea plant, w .. on it. The 
actual price of the land was Ra .14 IUbs only, 
but the O. N. G. C. or tho Government of 
India actually paid RI.14 lakh. for the same. 
Where did the balance of RI.l0 lakhs go ? 
Who appropriated the amount? Will the 
hon. Minister make a proper inquiry and try 
to find out what role did Shri L. J. Johnson, 
Chairman of the O. N. G. C. take in this 
transaction? W ill the hon. Minister also 
find out what part Brig. Dhillon, Manager, 
O. N. G. C., Eastern Region, play in this 
sordid game? Shri S. B. Dey, Auditor, 
Sibs agar , Assam noted Serious objeetion 
against this manifest misappropriation. Will 
the hon. Minister also try to find out what 
consideration Was given by the tOp bosses 
..,£the O. N. G. C. to this serious audit objec-

tion ? 

Now look at the Lakwa Tea Eatate. In 
1965 the O. N. G. C. acquired a portion of 
the tea plantation area of the Lakwa Tea 
Estate for oil drilling. The land had tea 
plants on it. Naturally compenaation Was 
to be given to them, but the rate of compen-
sation Was to be fixed sccording to the 
scheduled rate of the State Government. 
So, a tripartite meeting was held in 1965_ 
66. Brig. Dhillon representingO. N. G. C., 
the District Magistrate of Sibs_gar represen-
ting Assam Government and the Managing 
Director and General Manager of the 
Lakwa Tea Estate discussed and agreed and 
decided that Ra. 5 per plant should be given 
aa compensation. There are 2 lakh plant. 
and total amount of compensation decided 
upon was only RI.l0 lakhs. But the amount 
was not given in that very Year. It was for 
some reasons deferred behind the back of 
the Assam GOvernment, behind the back of 
the District Magistrate of Sibsagar. The 
emiaaariea of the O. N. G. C. and of the 
Lakwa Tea Eatate met and decided to en-
hance the rate of compensation from Ra.5 
to Ra.12. It haa been seen thst during the 
period 1966 to 1968 the O. N. G. C. paid 
241akh. not all at once but in driblets to the 
Lakwa Tea Estate. There is strong reason 
to suspect why the total Was paid in instal-
ments and not all at once. Shri S. B. Dey, 
Auditor, Siblagar hal noted very strong objec-
tions against this oVer-payment of compenaa-
tion. If these audit books are seized eVen 
today the position will be .een. Although 
these facts Were brought to the attention of 
th" Millist.r .• "veral moll,th. _&0 I am very 

sorry to .. y that no action h .. b.en taken 
by the Minister 10 far. 

There is one Mr. L. J. Johnson, Chair-
man of the O. N. G. C. who goes out of 
India 3 or 4 time. e"ery year. Whenever 
he go •• , he invariably take. one Shri Kitem-
b with him. What connection has this 
Shri Kitemka got with the purchaae. of 
the O. N. G. C? Ho .... doe. he get the 
foreign exchange for Shri Khemka'. tours? 
Do other top bos.e. of so many autOnomous 
corporations go out of India .0 often and .0 
frequently? Will the Minister try to find 
out the investments in India and in foreign 
countries of Shri Johnson and of Brig. 
Dhillon and alo tIie foreign bank accounts of 
these people. I know this is not an easy 
job but an attempt will yield luxurient divi-
dends. Thank you. 
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Shri P. Viswambharan (Trivandrum): 

This Ministry of Petroleum and Chemicals 
and l\'lincs and I\letals plays a very imporLant 

rolc in the e<.'onomy of our country. This 

Ministry has under its control perhaps the 

largest number of public sector undertakings 
and the future of ou1'" country and OUl' econo-
my depends to a large extent on the success-
ful working of the public sector undertakings. 
The working of many units under this 

Ministry tends to shatter our hopes in the 

public sector undertakings. 

Within the short time at my disposal I 
would cite only the example of one unit 
under this Ministry, namely the Fertilisers 
and Chemical. Travencore (FACT) about 
which much has been said. Not a single 

session of the Lok Sabha passes without a 
heated discussion on this FACT. This is 

the biggest industrial unit in our State and 
this is one of the oldest industies in the coun ... 
try. 

At the outset I would like to poin t out to 
you that this Ministry and this unit show 

scant respect to this Parliament. I have 

got copies of answers to a dozen questions. 
The stock answer is that information is being 

collected. Only last Week when I put a 

question about the names of persons appoin-
ted as Publicity Assistants in this unit, 

though the number may not exceed a dozen 

the answer was that information was ~ 
collected. I do not know why the firm and 

the Ministry should shut out information 

from this House. In this connection I 
want to know whether that list is not ;re-
sented to this House because there is a parti-

cular name, Panampalli Aravindakshan in 

that list. I do not want to go into de;aila 

here. 

18 hrs. 

Under your distinguished chairmanship 
the Public Undertakings Committee com-

mented on this factory ; it is the saddest 
commentary on any public undertaking that 

We have eVer come across. 33 recommen-
dations and observations have been made 
and in spite of the most damning observa .. 

tions of the Committee against this firm 

nothing effective has been done to improve 
matters. A C.B.I. enquiry is going on against 
the managing director of this factory. While 
this report Was in our possession and the 
C. B. I. enquiry Was going on against the 
managing director the hon. Minister Mr. 
D. R. Chavan visited that factory and stayed 
there for a day and night also and the next 
day he made a public statement praising the 
managing director to the skies. That has 
been reported in the papers. Is it not dis-
respect shown to this House ? 

This factory has been functioning for Ibe 
last 23 years. It atarted production in 
1947 during pre-independence days. It 
should haVe been a model for the other pub-
lic sector undertakings. Unfortunately it 
is a model for corruption, wasteful expen-
diture, favouritism and nepotism. It has 
been admitted here by Dr. Triguna Sen 
that there was wasteful expenditure, but 
nothing has been done to improve mattell. 

When we speak of the factory and iu ~ 
sent management, some think that we have 
some personal grudge against somebody Ibere. 
I have abSOlutely no grudge against any 

officer of that factory. How is this factory 
functioning after 23 years of comaercia' 
production? Its production. is le88 thaD 
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fifty pu cent of the installed capacity. When 
we raised this question tWO years ago We 
were told that lOtepS were being taken to 
atep up production. In fact production has 
gone down. In earlier days there was in-
terruption due to power shonage in Kerala. 
The Ministry's report and the notes on 
important projects and schemes reveal that 
there was no power shortage during the last 
two year. and yet production has gone down. 
It has been said on the notes on important 
projects supplied to us : 

"The Udyogmandal unit has at present 
a capacity of 70,000 tOnnes of nit-
rogen and 33.500 tonne. ofPaO, •••• 
Production during the year 1968_ 
69 Was 34.450 tOnne. of nitrogen and 
14.909 tonnes of PIO,." 

That means nitrogen production is Ie .. than 
SO per cent and in the other case it is about 
45 per cent. Another revealing factor i. that 
production during the last year Was less 
than the previous year. In the report of 
the Ministry. it has been stated that the 
production for the period. April to Decem-
ber, 1969. was 76.704 tonneS whereas it 
was 80,000 odd during the corre.pond_ 
ing period of the previous year. These 
fact. shOUld be taken into account when we 
level criticism against this factory. 

Another point which I Want to bring to 
the attention of the House i. this. The 
present management of this factory corrupts 
the other industria1 units around it, namely, 
at Alwaye. Recently. there wal an en-
quirY by a member of the Board of Revenue 
of the Kerala Government against ceruin 
allegations made against the Travancore-
Cochin Chemicals. a public sector under-
taking under the GOVernment of Kersla. 
In that enquiry report. ceruin facts have· 
been reveaJed. For instance, it haa been 
revealed that the Managing Director of 
of FACT influences and exen. pressure on 
the maruigement of the T. C. C. to seU T. 
C. C. products in an irregular way. Here 
i. a statement by the Enquiry Commia-
sioner. At several places it has been men .. 

. tioned, "Supplied in deference to the wishes 
of Our Director. Mr. M. K. K. Nair.... The 
Managing Director of FACT is the Direc_ 
of the other firm also. In Beveral pla .. s 
it has been S2id, "Supplied in deference to 
the wishes of Our Director. Mr. M. K. Je. 
Nair ... •• 

There is another point here. I do not 
know the correctne.. of this. But Mr. 
M. K. K. Nair has brought in the name. of 
Central Ministers to preaauriBe the T. C. C. 
to sell their products in an irregular way to 
some people. I will read just a sentence 
from one of the letters written by the Mar-
keting Manage r of the T. C. C. to Mr. M. 
K. K. Nair. In it. it ha. been stated: 

"Two gentleme n carrying a letter from 
the Minister. Shri Raghu Ramaiah. 
were waiting outside your office. 
You called me in first and indicated 
to me. Later, they were also caUed 
in and introduced to me. You 
wished me to supply them a tonne 
or two on the very Bame day. U 

In another letter. • photostat copy of the 
letter written by Mr. M. K. K. Nair himself. 
of course, no Minister's name haa been 
brought in. I am reading out the ... letters 
just to ahow how he corrupt. the other units 
also under the State Government. He 
writes to the Managing Director of the 
T.C.C.: 

"Mr. Krishnan of Calcutta met me at 
Madras on 11th October. 1968. He 
mentioned that he has been com-
pletely cut off by the T. C. C. He 
ha. been the T. C. C.'s oldest re-
presentative. I feel that a person 
like Mr. Krishnan who has alwaya 
been a good and faithful friend of 
the T. C. C. should not be thrown 
overborad. Will you kindlY look 
into it ?U 

These are not private documents. These four 
letters were published in a leading Kerala 
daily under the caption Four Letteno-
(Nalu Katthukal). They got wild pub-
licity. 

Mr. Speaker: He must conclude now. 

Shri P. Via_mbharan: I am eonclud- ' 
ing. You yourself know the· full detail. of 
the working of this company. In spite of 
our best efforts to improve the working of 
this factorY. nothing has been done. Only 
l.st week. a di,cue.ion was held here about 
the caning in of the Central Industrial Secu-
rity Force. This factory is the first public 
sector undertaking among the four South 
Indian States to invite the Central Indultrial 
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Security Force there while there is ablolutely 
nothinll abnormal in the law and order situa-
t.l·n in that factory. These thinlls have to 

be enquired into, and the C. B. I. inquiry 
i. there. When the C.  B. I. inquiry is 
there, what is the hann in transferring the 
officers responsible for this? It was repor-
ted in a section of the press several months 
back that the Managing Director waa go-

ing to be transferred from that finn and one 
Dr. Mukherjee waS being appointed in his 

place. What has happened to chang" that 
decision, I would uk the hon. Minister. 
Anyway, we, the Members of Parliament 
from Ker .. la and the entire people of Kerala 
are worried over theSe defects. Even noW, 

it ia running at a loss. There is a discre-
pancy. In this nOte on importsnt projects, 
it hos been said that during 1968-69 that 
factory Was running at a los.. But the 
FACT's report for that year s.ys it waS 
running at a profit of RI.32 lakhs. In a 
unit where the capital invested i. RI.45 
crores, the profit comes to 0.075 per cent. 
No dividend has been declared since 1963, 
since the ~  of India took oVer 
that finn and since the present Managing 
Director was appointed. Before that, it 
used to distribute dividends. 

I conclude with the appeal to this minis-
try to see that this only public sector under-
taking wonh the n2me in our State functions 

properly. 

The MiDisler or Stale in the Miaistry 
01 PetroJpum IUld ChecmicaIs IUld MiDes 
IUld Metals (Shri D. R. Chavaa): Sir, I 
have listened to the speeches made by hon. 
members with rapt attention. Many point. 
were raised and criticism was made against 
certain things. It i. but lellitimate that 
M. P .• get an opporutnity to criticise and 
also to make certain suggestions. The point 
is, criticisms have got to be made and the 

position has got to be explained. 

My hon. friend Mr. Vi.hwambharan 
made a reference to the workinll of FACT 
-Fertili.ers and Chemicals,. TraveDcore 
Ltd. No effort will be made by u. to hide 
facts as they are, because facto are facto. 
Tbe position is, FACT haa 1I0t an installed 
capacity of 70,000 tonnes of nitsogen and 
33,500 tonnes ofP .0.. But what is the attain-
able capacity? During the last three 
. ,"cars out of about 8 elecuolysers, on aCCOunt 

of POWer shortage, 5 Were sOld to Nanga! 
fertiliser plant. NaturallY, therefore, the 
capacity wa. reduced to 62,500 tonne. of 
nitrollen. On account of low Iteam effi-
ciency and high conversion lo.,e., the 
attainable capacity WaS 55,000 tonne.. Tak. 
ing this as the capacity, we have to consider 
what Was actually the production and whe-
ther any progress ha. been made or not. In 
1969-70, the production went down as com-
pared with the last year. Why 1 The 
management tella us that it is on account 
of mechanical troubles. It can be quite 
understood. What happened during the 
previous years and why were there persis-
tent losses in this plant 1 Last time also 
there was a half-an-hour discussion con-
cerning this. Several points were made by 

Mr. Vi.wambharan and otIiers. The posi-
tion was explained then also. At t,bat time, 
the position was, there Was .honage of 
power because certain hyde I poWer projecto 
which were to be commissioned in Kerala 
Were delayed. There were also power 
interruptions. I had calculated the num.. 
ber of power interruptions during the past 
three year. and the average works out to 
165 power interruptions per year for the last 
four years. As a result of that, production 
suffers and the total los. during the period 
offour Years was nearly Ro.l 0 croreS. These 
were some of the things which are beyond 
the control of the manallement. Thi. year 
the production has 1I0ne down and the 
feason that is given is mechanical troubJes. 
It is true that there is scope for improve-
ment. Improvements must be made and 
the plant must reach the rated or the attain-
able capacity. If it cannot reach the ins. 
taIled capacity, it must run to attainable 

capacity. 

Some time back a technical committee 
called Sharma .Committee w .. appointed to 
go into the malter. It saw the various as-
pecta of the working of the plant, identified 
the areas of difficultiea and made certain 
reconunendationa of a technical nature, 
which I understand the manallement is try-
iDil to implement. Some of the recommen-
datioDS have been implemented and aome are 
in the proccaS of being implemented. The 
production in 1967.68 waa 47 per CODt of the 
attainable copacity. Immediately aft .... 
warda, a. a reault of certain stepa taken by 
the management, it increased to 64.4 per-
cent in 1968-69. But it is true that it ·hat 
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come down in·the subsequent year. It i. 
58.6 percent in 1969-70. 

Therefore, we are not hiding any facts. 
The fact. are there for eve'Y0ne to see. 
·There is enough scope for improvement. 
Then capacity ha. been created by so much 
of capital investment, the plant must run 
10 rated capacity. Most of Our plants which 
are in production today, nearly about Beven 
or eight plantl, they are not running to 
their rated capacity. Since we have made 
huge investments on these plants, we have 
to see that all these plants a re running to 
capacitY. 

A reference was made to fertiliZer targets. 
I think the reference Was made by Shri 
Kothari. In the  Fourth Plan the fertilizer 
target of capacity is 3.7 million tonnes. If 
We succeed in building up this capacity, it 
is likelY that this capacity when it is built 
111' will produce nearly 3.2 million tonnes 
of fertilizers which would be the consumption 
requirement at that time. 

The project. which are in production 
have a capacity of 1.3 million tonne.. Pro-
jects which are under implementation 
and erection have got a capacity of 1.2 
million· tonne., making a total capacity of 
2. 5 million tonne.. When, there are a 
number of project., both in the public and 
prhoate sector which are approved in prin-
ciple by the government, which will give a 
capacity of 2.1 million tonnes. 

We are very keen in the department to 
see that the capacity planned for i. being 
built up during the Fourth Plan. Other-
wise, We would be in difficulties. We 
must produce in the country about 3 mil-
lion tonnes of fertilizers and about 1.4 mil-
lion tonnes of p.O. to meet the consump-
tion requirements of the country. Even 
· ... uming that we succeed in attaining the 
capacity by the end of the Fourth Pian, 
eVen then there wiJl be a shortage of ferti_ 
lizer .to the .".tent of 6.2 million tonne. 
which would require Ra.l,043 CI'Oreo 
oVer a period of four ye_. Therefore, 
in the Department of Petroleum and 
Chemicals We are very keen to see 1hDt 
the projects, whether ill the private sector 
or the .public _ aector, come up SO that 
.the capacity planned for 'is being ·built 
up and tbe consumption requirement. of 
J'le COuntry are satisfied. 

have read somewhere that about 8 
million tonnes of plant nutrients are taken 

OUt of the soil eVery year. ~  it is 
necessary that about 8 miIlion tonnes of 
fertmsers are put back into the soil so that the 
fertility status of the soil is maintained and 
food-grains production in the country 
could be· increased. 

An analysis has been msde that had our 
fertiliser. production target been fulf'lIed 
during the prriod 1963-64 to 1967_68. We 
would have been in n position to produce 

about 18 miIlion tonnes of fOOd-groins. But 
du ··ing this period ~  worth about 
Rs.411 crere. and 40 11"11l1ion tonne. of food_ 
grains at a total cost of Ra.l,841 era res were 
imported. This i. the problem with which 
We are confronted. Therefore We in the 
Department of Petroleum and Chemicals 
are very keen to see that the fertilisers pro .. 
duction targets which we have planned for 
are built up quicklY sa that we produce 
fertilisers, give them to the farmers of 
the country. the pace and tempo of our 
green revolution is maintained, develop_ 
ments in the agricultural sector are accelera-
ted and the growing demands of the grow-
ing people are met. 

In this light the fertiliser project which 
was licensed in 1966 has got to be viewed. 
Thst project is the Goa fertiliser project. 
It came under aevere criticism both in the 
press and through questions. 

Shri J. Ramapatbi Rao (Karimnagar): 
What about Ramagundam in Andhra Pra-
desh I 

Sb,ri D. ll. Cba_ : The Goa fertiliser 
plant, which will COlt Ra.S6.60 crores, wiIl 
prodUce fertilisers worth about Ra.38 crore •. 
A point w .. made in the discussions a. to 
what would be the outgo of f .... eign exchange 
for a fertili.er prOject costing about Ra,S6,60 
coreS and producing fertiIiser. worth about 
Ra.38 crores. I calculated the figure and 
came to the collclu.ion that for the import of 
phosphoric acid about Ra.4.i crore. will 
be required and the amount of interest that 
i. likelY tG be paid on the loan that has been 
taken from the International Finance Cor-
p .... ation Wa.hington-and the· Bank of Amer-
rica will be Ra. 1.56 cror.s. Theefore ~  

foreign e"change outgo wiIl be Ra.S.B croreS. 
Thus ·there wiIl be net Saving of about 
&.30 to 32 croree. 
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It wa. said that dividend will .be re-
quired to be paid. But the dividend will 
be required to be paid when the plant goe. 
into production and .tart. making profit. 

A. I said, in .pite of the fact that We succeed 
in building up a capacity of 3.7 mil1ion tonnes 
of fertiliser., we wiJl be required to import 
fertilisers worth about Ro.1,047 eroreS un_ 
less We quicken up the tempo of building 
up fQrtiJiser plants in the country. In that 
conte"t it has got to be viewed. Nobody 
hI. criticized it b"at aome passing reference 
was made to it. I hope and trust that Mem-
bers will bear thi, in mind and understand 

it in case 'ny reference is to be made to it. 

A reference was made by my han. friend, 
Shri Manubhai Patel, to what I said in the 
morning while answering the question to .. 
day. Concerning the total availability of 
crude from Gujarat fields I had mode a 
reference to the Ankleshwar field where about 
200 wells have been drilled by the Oil and 
Natural Gas Comm:ssion and which will 
give a total production of crude at a sus-
tained rate of 3.03 miIJion tonnes for a period 
of four or five years. 

Sbri S. S. Kothari: Is Ankleshwar likely 

to dry up? 

Sbri D. R. Cbavan: Then, g,adually it 

's likely to drop down, so much sO that by 
1977-78 the plOduction from the Anldesh-
war field is likely to be 1.41 million tonn ••. 
This is according to the recent estimate made 
bv the experts in the O. N. G. C. 

Again, from the north Cujarat oil fIelds, 
the peak production is likely to be reached 
later, after 3 Or 4 years, say, 1.47 mil1ion 
tonne. in 1973-74 and, gradualJy, it will 
drop down to 0.50 million tonnes sometime 
in 1978-79. Therefore the total availability 
of crude from both Anklesh war oilfields 
and north Guj arat oilfields to which I made 
a reference while answering the Short Notic 
question this morning, will be 1.91 million 

tonnes. 

The preSent capcity of the KayaJi re-
finery Is 3.4 million tonnes. It has been 
{ol!pd that after re.vamping ~  de.bottle-
necltil\g, It is likely to be 4.5 DUllIon. tonnes. 
Then a reference was made by Shrl Manu-

b"ai patel that around ~ ~  ~  a 
petro. chemical complex IS beIng buIlt ~  

We ~ to invest about Ro.2oo crores In 

the petro-chemical comple,,-Aromaticr, 
Naphtha Cradl:er ; etc. Then there i. the 
Ind.,. plant wbich we have put at a co.t of 

Ro. 2.44 erores which is likely to produce 
33,000 tOnne. of Benzene and 14,000 tonne. 
of Tolune. 60 per cent of this wiJJ be utilised 
in the Caprolactum plant for which tho 
Jetter of intent has been issued to the ~ 

State Fertiliser Corporation. The detailed 
proposals for the purchase of technology, 
basic designs, plant and equipment not 

available in the country are e"pected .hort-
Iy. 

The question is, about the petro-chemical 
complex which is being created, whether 
nepbtha which is the feedstock for this com. 
plex is likely to be available. The total 
req uirement of nephtha in a peak period 
win be nearly 7,59,000 tonnees ·per year. 
The question is, when the output of these 
oilfield. wiJJ go down, for the refining capa. 
city that has been created, and if the crude i. 
not available to produce petroleum pro-
duct., from where the nephtha is to come. 

As has been said by my hon. friend, 
Shri Manubhai Patel, Ankleshwar i. consi-
dered to be one of the best oilfield in the 
world because it ha. nearly 48 per Cent 
A. P. I. gravity and the yield of ncphtha is 
also much higher which i. about 24 per 
cent. I give an assurance here and now that 
for the petro-chemical complex which i. 
being built up in which we are investing 
R •. 207 erore., for sustaining the petro-
chemical complex, the feedstOck nephtha 
will be procured and made avai)able to the 

petro-chemical comple". If the crude i •. 
not available, the refining capacity that "has 
been created wi1l be fed either through im. 
port of by tapping other resources. 

Then, ·a reference was made by my ·hon. 
friend, Shri Virendrakum.r Shah, about off-
ohore driJJing in the deep-sea waters, called 
the Bombay high. He said that we have 
gOt 00 many propOsal. and .why is it that We 
Ore not conaborating with Tenneco. The 
Tenneco proposal came in 1967. But before 
that the O. N. G. C., in a bid to achievQ 
self-sufficiency in the country, .tuted .oe-
gotiating with some of the foreign firma. 
As B matter of fact, in June, 1967, the Ten-
neeo proposal e«me and, a1o.ng with that, We 
received six or seven other proposals. If 
a1l the"" proposals which were received are 
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claaal£ied, categorised, you will find that 

&Ome of the proposals were for joint venture, 
80me of the proposals were for contract 
drilling and some of the proposals were on 

the basis of assisted-owner operations, that 
is, providing financial assistance and tech-
nical collaboration from competent foreign 
firms who have got expertise in this line. 

Now, it has been decided that deep-
aea drilling will be done by the O. N. G. C. 
on the basis of assisted-owner operations by 
taking financial assistance and technical col-
laboration from some foreign firms. A dia-
logue i. going on with ~ of the foreign 

groups for the purpose of getting financial 
assistance or technical COllaboration. If 
the oil is struck there in a cODUnercial quan-
tity, I am sure, if not to the extent that the 
entire gap between demand and supply will 

be bridged up, but to a certain extent, the 
gap between demand and supply will coma 

down. 

Further, ·a reference was made by some 
Hon'ble friends that the gap between demand 
and supply is increasing. Today, We have 
in the country a refining capacity of about 

20 million tonnes. It has been estimated 
by the Indian Institute of PetrOleum-
they have made certain studies-that the 
demand for petroleum products will be 
nearly about 32 to 34 tonnes by 1974-75. 
And then what is going to be the indigenous 

production at that time? It was earlier 
estimated that by 1974-75 the total indigen-
ous production both in the esatern and Wes-
tern sectors would be nearly 9-10 million 
tonnes. Therefore, the gap between the 
demand and supply i. going 1.0 be 22 million 
tOnnes. The demand for petroleum pro-
ducts is increasing contiuoualy. I have cal-
culated and come to the conclusion that by 
1978 the demand for petroleum products 
will be nearly 50 million tonnes. There-
fore, the GOvernment has understood that 
very great efforts have to be made on the 
exploratory front. A greater and greater 
effort will have to be made to explore and 
find Out DcW structures through geophysical, 
geological and seismic surveys SO that We 
can put in ·the drill in the area and t.ry to 
find out whether there i. any hydro-carbon 
present there or not. It is wrongly sup-
posed by some hon. Members that there 
are oil deposits in Bombay High. Some hon. 
Memher. said that there are oil deposits in 

shallow waters, where actually the drilling 
i. being done. Actually we have to put in 
a drill to find out the structure. indicate the ' 

broad possibility that there may be hydro-
carbon. But, unless you put in a drill and· 

actually go down and come across oil, it can-
not be .-id that in a particular place you 
will get oil. Oil is found where it is struck. 

It i. not that You know oil is there and, there-
fore, you put in a drill there and stan IIj"tting 

it out. Geological and seismic surveys 
indicate the broad poasibilities that in this 
particular st.ructure there are possibilities 
and indications of finding hydro-carbon. 

The other thing we have got to do i. ;  -

We ha'·e to put in a drill and find out whether 
it contains it Or not. If it contains, you get 
the oil. If it does not contain, all your re-
ports go wrong. It was said that a number 
of wells have gone dry. That is a normal 
thing. There is nothing unusual in it. 

Only one or tWO points I would mention 
because of the shan time at my disposal. 
A reference Was made pract:cally by all the 
Members to I. D. P .L. So far as I. D. P. L. 
is concerned, the position is not 8S happy as 
it should have been. As a matter of fact, 
all the three plants are losing. The Anti-
biotics plant has lost nearly Rs. 9 crores. 
Another plant has lost Rs. 6 croreS. The 
Surgical Instruments Plant has lost about 4 
crores. There was a total loss of Rs. 19 
crore.. Nobody is happy about it. No ef-
fort will be made to hide the facts. As I said 
in the beginning, these are hard facts. There-
fore, efforts will have to be made to improve 
the conditions in these plants. Plants have 
been created and they sre there in which 
we have put in Rs.53 crores. Now the 
question is : whether these plants have 
to be dismantled and thrown away. (1"1,,._ 
ruptions). It cannot be done. You haVe 
to face the facta. You are confronted with 
a situation and that situation has to be 
faced boldly. You have to find out some 
remedial measures to improve the conditions 
in the plants. As a matter of fact, at our 
instance, Russian eXperts came. Russian 
expena along with Indian experts Went 
round the plants, sawall the aspects of the 
plants and saW the areas of difficulty. They 
have suggested cenain remedial actions. As 
a result of these measures, the plants have 
started improving. 
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An hon. Member .• aid if there had been 
no strike, probably "",cluding all these lo.s .. , 

, there would have been a break-even in the 
Synthetic Drug. Plant in Hyderabad. Thi. 

plant is improving. In Antibiotic Plant, 
Rishikelh as againlt sales of Rs.20 lakhs in 
the previoul year, this year it has shown 
some improvement. The sale. are Rs. 148 
lakh.. In another plant Synthetic drug. 
it is Rs.34t lakhl this year as againat Rs.6S 
lakh. last year. So, there is some improve-
IIUlDt. In the initial Itages there are bound 
to be teething troubles. All these equip-
ments and plant. are sophisticated type of 
plants where highly developed technology is 
involved. And therefore it is bound to take 
some time. My colleague and myself have 
not given up courage and we are looking 
into these things daily and trying to find out 
areas where improvement could be made 
and given some time, both the plant. Syn-
thetic Drugs and Anti-biotics will make 
improvement and I am confident there would 
be a break-through-break eVen some time 
by 1972-73. 

A reference was made to the theft of 
mercury, That i. a theft involving about 
Rs.2 lakhs. It was detected because tho 
consumption of mercury was increaeing. 
There are certain norms fixed for it. The 
mercury is used· in the production of Ri-
bose In intermediate required fOr the manu-
facture of Vitamin B. The management 
Went into the question and it Was found that 
pilferage had taken place and the matter 
was referred to the police and it is under 
inveatigarion. 

Reference was made about the strike. 
On account of the strike We are loaing near-
about Rs.l.2S lakhs every day in produc-
tion. It is a matter within the purview of 
the management. The management i. 
autonomous. My senior colleague had • 
talk with the Chairman and asked him to go 
and meet the workers there. I hope and 
trust that some good reault will come OUt 
of it, and that the strike will end. That i. 
all that I have to Ba). Than)< yoU very 
much, Sir. . 
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HALF-AN-liOUR DISCUSSION 

INTERNATIONAL CONFERENCE ON 

PRODUCTION AND MARKETING OF 

EDIBLE OILS AND FATS 

Dr. Raa au.... Siap (Budsr) : 
A. you know, Sir, the availability of Vanas-
pari i. so very difficult now and in Delhi 
where the Gove ... ment is sitting , people 
go in procession to Safdarjung Road, 
-especially women-and are demanding tho 
resignation of the Prime Minister. This 
has \lappened because this Government 
ha. given so many false pledges to the people 
of India. They thought that the Green 
ReVolution will bring about a condition 
in the country which w:ill restrict imports. 
But what has happened? Instead of res-
tricting the imports It has increased the 
imports. 

It is a fact that to ~  ~  food. 
grains production ~ gone up but as you 

know. this ~  is ~  a green crop. 
Cotton is a180 a ~ crop ; mustard seed 
and other oilseeds should be included in the 
category of green crop.. But the Ministry 
and more partic.warlY top policy formulat-
ing people who go on trumpeting about 
green revolution do nothing about these 
crops. I do not know whether· they will 
consider this 'as green or black. :rhe priec; 
of Vanaspati has been increased 4 times 
since ~  Whe;' that drama Was 

~  in Bombay and' so many· ~~ 
were made at that time on 24th December 
the price was increased by 2S·l'aise per kilo: 

Again within two '!Veeks, that is on 9th 
i anuary. the price was increased by 25 
paise : on 8th ~  it was raised by 20 
paise, and on 7th March, soon after the pre-
s.ntation of the budget by the Prime Minis-
ter, beeauee it wal B ~ in the bud .. 
get accordini. to her, she said that this was 
the stratep of her Government's policy. 
Soon after that the price wa. increased by 
30 plise. These increases were effected on 
-one kilogram. But if you consider it by 
quintal, the price increse will be to the tune 
of Rs.l00 per quintal. Thi. Ch80tic condi-

tiOIl "as ~  ereated. bccaule .I,'C! aneatioa 


